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"Bhe House reassembled after lunch
at three minutes past two of the
clack, The Vice Chairman (Shri R. K.
Morarka) in the Chair,

PAPERS LAID ON THE TABLE
—Contd,

Netification of fhe Ministry ef Fi-

nance (Deparitment of Revemue) amnd
re]ate(_l papers,
SHRI MAGANBHAT®BAROT: Sir,

I Weg to lay on the Table of the
House a copy (in English and Hindl)
of the Ministry of Finance (Depart-
ment of Revenue) Notification No.
134/F, No. 347/9/80-TRU, dated the
3rg July. 1980, together with an Ex-
planatory Note thereon under section
158 of the Customs Act, 1962, [Placed
in lerary See No. LT-993/80]

——
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THE VICE-CHAIRMAN (SHRI
R R. MORARKA). Shri Kulkarni to
centinue hig speech

SHRI A, G. KULKARNI: Sir, when
tke House adjourned for lunch, I
was coming to the point of the mas-
sive deficit. It is not exactly a
budgetary deficit but a deficit in the
tetal working of the Government of
India, I do not want to waste the
time of the House in explaining it
because many of my friends have
dane it. Sir, the problem is about
the inflationary effect of the Budget
deficit and the imposts which have
been brought forward by the Gov-
ernment. Sir, here is g cutting with
me from the Economic Times, dated
the 27th June, and it has appeared
today in the newspapers also, the
Times of India and many other news

papers, about the rates of sugar,
potato and other items, showing how
they are getting out of reach.

Sir, we were told here sometime back
By the Civil Supplies Minister that
the rates would not go beyond Rs. T.
Bat, Sir, it hag been quated in the
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papers that the price js at Rs. 8. In
the mofussil centres there is no sugar.
In the Tural areag it js nothing below
Rs, 10.

Ry

1 am aware, Sir, that this Govern-
ment will not be able to contain this
price rise. But what I take objection
to is that the Minister said that he
has given many concessions and re-
duced the duty on the items usually
used by the middle-class, I am not
against it. 1 really do not wani te
take a radical view that this should
not have been done and that should
not have been taxed, that I do net
like. I am sorry I (differ from Shri
Kalyan Roy. (Interruptions)

It is stated in the “Economic Times”
that the price of even the sewing
machineg is not going to come down. -
On the contrary it is likely to rise
because of various inputs being taxed
in qtner sections of the Budget. Se
is the case with the pressure cookers
which he particularly mentioned, and
with the soaps which he particularly
mentioned. Again under item 68 ef
the excise duty or something like
that, the excise duty has been raised
from 5 to 10 per cent. That goes
directly to increase the price of the
raw materials for the industry, whe~
ther it is the small seale industry, the
large scale industry or any sector
whatsoever, So, Sir, I would like fe
say that inflation is beyond the ex-~
pectation of the Minister of Finance.
That is why I advised him, “Please _
do not announce that youw will resign
if the Budget fails.” Naturally, the
Budget is going to fail. And he should
not resign. Mr, Venkataraman is a
person with a pragmatic sense. Very
popular slogans do not pay. We have
found before 1977 many slogans like
frontal attack on poverty. In the
company of Mr. Kalyan Roy we talk-
ed of very radical steps of nationalis-

ing everything. I am not against
nationalisation. T am, Sir, against
populism. Sir, here is a pragmatic

I would request him e -
unless functionaj res-

Minister,
realise that
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ponsibility is devolved on the officers
of the public sector units where Gov-
ernment money hag been invested
with technological innovations and
the functions of the directors of the
public sector units and the Goverp-
ment administration at the Secretariat
level in Udyog Bhavan are delinked,
improvement is difficult to take place,

Sir, I come to another aspect of
the Budget. Sir, I find that during
the last ten years—you have also
studied Industry—there is craze in the
Indian capital investment market on
the part of the manufacturers or in-
dustrialists to go in for the capital
intensive, machinery—installing, in-

- dustries, and that has given a definite
thrust towards employment on the
one gide and towards the high cost
of capital investment on the other
side. Sir, it is high time that the
‘Government went into thig aspect.
Sir, I have recently studied a UNIDO
dacument wherein comparison  has
been made between power consump-
tion and capital-intensiveness of the
plantg in the deveioping countries. Sir,
India consumes the highest amount of
' energy, or it is among the countries
which consume the highest, per unit
of production, Here, Sir, we are fac~
ing a problem. We have no petro-
leum products. And hydel power we
have got very little. The coal diffi-
culty we know; the railway movement
difficulty we know. There are con-
straints, So, I would plead with the
Finance Minister that it is high time
that he applied his mind to the ratio
of consumption of ¢nergy per unit of
production in this couniry as com-
pared to various countries, So, if a
direction is given on this aspect of the
problem, perhaps the Government will
be able to save some energy which
will be very yseful and which will
save our foreign exchange,

Then, Sir, another aspect of it is
regarding the gmall-scale industries,
modernisation and technological in-

* novation in the small-scale industries,
Sir, I need not repeat it again. You
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know and the House knows ‘what
importance the small-scale industries
have in praduction, employment and
rural bias. But apart from the big
industries, the small-scale industries
are also becoming sick. The reasom
‘has nothing to do with the labour
or union or something like that. Mayba
there is mismanagement in very
negligible cases. But the basic point
is, the Government organisations
which are created to cater for the
servicing of the small-scale sector,
particularly the National Small Indus-
tries Corporation, the Small Indus-
tries Development Organisation, th#
politicalisation of these organisations,
the lack of common marketing faci-
lities, all these have created difficul-
ties in the small-scale sector., Now,
Sir, there is a soft loan scheme with
the IDBI. But it is for the industries
which can approach the IDBI. What
about the small-scale sector? Has the
Government in its own wisdom foun#
out that whatever facilities are givem
to the large-scale sector are alss
given to the small-scale sector? Here
I would urge Mr., Venkataraman s
throw light on one point because¢ it
has not caught the eye of the press
or the ear of the press. That is, in
the debate on the nationalisation «f
six banks, I was telling him that the
rate charged to the small-scale see-
tor was somewhere between 15 and
20 per cent. But my colleague, Mr.
Bagaitkar said that it was 31 per cent
in some respects, and gome gthers
said it was 40 per cent. I only know
that it is between 15 and 20 per cent.
At that time, Mr. Venkataraman
seemed to be convinced and he
assured ys that it should not be more
than 12 per cent with one or two per
cent more here and there. Now again
he will have to assure us in his reply
to the Budget debate that the small-
scale sector will be given credit at
a cheap rate,

Then I come to agriculture, Agri-
cultural production in thig country
has shown great resilience. An ener-
getic approach by the scientists of
this country, Government’s sympa-
thies towards scientific and technolo~



69 Budget (General)

gical innovation in agriculture, here-
ditary practices of agriculture being
changed, all these go to the credit
of this Government—previously also
this Government was there for 10
years—and even to the Janata Gov-
ernment. Nobody denied agriculture
ity due. But, Sir, the problem has
now come on three fronts. Sir,
luckily both the concerned Ministers
are here, I asked Mr. Patil whether
fertiliser availability to the small
farmers would be assured at subsi-
dised rates. He said, “Yes”, All right.
The same thing is being replied by
another friend of mine, the Minister
of Agriculture. Sir, four or five days
¥ back, I was attending a meeting of
a Board of a concern which- is the
largest co-operative concern in this
country which produces fertilizers.
They prepared, what you call, a pro-
jected plan for the future, for the
coming year, of their profitability,
etc, and they showed somewhat re-
duced profits. I just asked them:
“What do you mean by this?” They
said that retention prices are there
angd thig is there ang that is there and
so, they could not assure us of this.
They also said that the priceg have
been increased and they have to pay.
Sir, I told them that we were assur-
~ed in this House that the farmers
were going to get the benefits. But,
Sir, you will be surprised to know
something about this, It was said in
the Board meeting that that was the
job of the Government t, help the
small farmers or whatever agencies
are there. Then I got a report on the
small farmers which was also placed
hfere, Sir, some of the States are not
given fertilizers under the SFDA
concessions or whatever concessions
are there. The Government might
have had this in mind, but it has not
passed on this t, them. Eighty per
cent of the consumption of fertilizers
in this country is by the medium
farmers and the large farmers in
such States like Punjab, Haryana,
“WMaharashtra, Gujarat, etc. This is
the case wherever you go. Sir, tech-
! r because of the in-
crease in the use of fertilizers and
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changes in the farm methods. I am
surprised that this tall talk is only
a populist slogan that the small far-
mers are protected. They are not
protected and that is my, charge. S0,
Sir, I would request the Minister af
Agriculture and the Minister of
Petroleum to pass on thig informa-
tion to the Minister of Finance.
(Time bell rings). Sir, I will take
five to seven minutes, I am sOITY;
1 am just finishing. Now, Sir, I would
like tg know how much fertilizer
was distributed, how much was the
requirement and whether it has been
given at these prices. This js my
point,

Then, Sir, my second point is
about the perishable goods like
onions and certain other horticuls
tural goods. The country has a good
amount of onions and they can ex-
port any amount, But they are
suffering, as you know, for want of
suitable cold storage facilities, etc.,
and this is a very wrong thing and
the Government has to look into this.

Two or three more points I have
to make, Now, I would have to
make an observation on the Dande-
kar Committee Report. It is in con-
nection with the discrimination bet-
ween hand-processing units and the
power-processing unitg in the textile
industries. There is g decentgalised
sector, as you know. The powerlooms
and the handlooms are producing
about fifty per cent of the cloth that
is produced in the country and it
may increase furthermore. But the
power-processing units have been
discriminated against, In respect of
the same duty, for the processing
units it is 12 per cent. Sir, look here.
For art silk, which is supposed to be
used by the richer class of people,
they are charging them at 5 per cent
because it is coming from a lobby
which has some influence in the
Government. But the cotton power-
processing units are charged at 12
per cent as against 15
per cent by the composite mills, I
would like to ask Mr., Venkata-
raman: Why is this discrimination
made between the art silk processors
and the cotton processors? Why is it
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50, when the art silk is quoted at
five to ten rupees per metre and the
cotton cloth is being sold roughly at
three to five rupees? And, Sir, the
cotton  processing unity are paying
discriminatory dquty at 12 per cent.
Sir, the previous Prime Minister and
the then Finance Minister, Mr.
Charan Singh, knew this, We met
the then Prime Minister and Mr.
Charan Singh who is enamoured of
hand-processing and everything con-
nected with the hand., But the hand
has shown him the real thing be-
cause, in the elections, he has lost
and the symbol of hand brought him
down. Now what I am suggesting is
thet the diserinainatlicn hatween art
silk processors and the cotton pro-
eessors has to be removed, The discri-
mination between the composite
mills and power processors has to be
increased. Otherwise, Sir, these units
cannot do well. In this connection
Sir,—I am lucky that Mr, Venkata-
raman has come now--I would like
to say that they are talking of de-
linking and it is there in the Report,
as I said, the Dandekar Committee
Report and I just want to quote four
sentences only from that. The Com-
mittee gays—I quote:
“The committee did not think
.+ that direet wage subsidies would
be practicable. A measure to en-
. courage employment of labour was
.a wage-subsidy, which would be
equivalent to a negative direct tax.
While carefully considering seve-
’ ral. alternatives, ‘it seems to us
that their revenue costs may be-
come excessive and their employ-
ment benefits may turn out to be
small and doubtful.”.

Sir, I have done. I will appeal to
the Finance Minister to look into
this. * Sir, there is only one family in
this country which is taking the
benefit of 60 per cent of the proces-
sing benefits, going to gne commu-
nity, one Hindu Undivided Family
which under benami names has diffe-
rent factories, Sir, it is the Rajasthan
lobby. which is ‘working very much,
And we, Sir; the people who have
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got -faith  in cooperatives, are going
to -close our shutters. I was only
waiting for the Budget to come out.
Now I should take a decision thats
we close our shutters and take the
gociety into liquidation. I would re-
quest the Finance Minister, M.
Venkataraman—would you  please

listen to me?

THE MINISTER OF FINANCE. *®
(SHRI R. VENKATARAMAN): I
have two ears ...(Interruptions)

SHRI A. G. KULKARNI: All right. .
Thank you, If you have faith in co-
operatives, Mr. Venkataraman, at

least save these cooperatives; they
are not more than four or fived~
and

SHRI KALYAN ROY (West Ben-

gal): Save them from those whe
control the coopertives . (Inter-
ruptions)

SHRI A G. KULKARNI: And alse,
please protect them from trade
unionists whg are exploiting the en-
tire profitability of small concerns.
I will request, Sir, that the coopera-
tives deserve consideration, I am not
asking for the total abolition; give
them 50 per cent rebate and then
you can encourage these cooperatives,
in the decentralised textile secto‘ﬁi
Cooperativeg are pot getting the con-
cession, because from Rajasthan or
Surat ...(Time bell rings) -

Sir, the last point is this. Today we
have learnt a very startling news
about the Caravelle being operated
through a private party, hetween~
Bombay and Madras. Sir, [ bhave
gone to the Library, and found a
short while ago tha® irere is a Gov-
ernment Gazette that on tx;mkn’i
routes no private company willi be |
allowed: to run a service, Sir, he i
comes from Madras. I do not want !
to allege anything. But, Sir. who 5
ig this P. R. Rao? There are many
‘benami’ people and a powerful Mg
from Madhya Pradesh who is res-
ponsible for getting this deal through |
and selling the Caravelle plane te
one Mr, Rao. Sir, I am more shocked
to see that he has not paiq the
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money of Rs. 12 lakhs. Why should,
he not pay? We have discussed this
plane crisis. Do you mean to say that
‘the people are going to risk their
lives? Such permissign must be with-
held ...(Time bell rings). :

I would only request the Finance
Minister to take note of what I have
said,

I have done, Sir. Thank you very
much, Sir, and thanks to Mr. Kalyan
Roy for his intervention and agree-
ing to allow me to speak.

THE VICE-CHAIRMAN (SHRI R.
R, MORARKA): Mr. Kalyan Roy.

¥ SHRI KALYAN ROY: Sir, the
credibility of the Government with
a massive majority has been knocked
out by the Budggt. The illusion
which the Finance Minister tried to
create in March 1980 has been very
cruelly exposed., The mask of Gandhi-
ism ang Nehruism has collapsed.
What has emerged through the Bud-
get is the wugly face of the FICCIL
Sir, the expectation of the big busi-
ness has been answered and assured.
No wonder, early in February, 1980,
the Chairman of the FICCI, Mr. Hari
Singh Singhania, told g meeting at
New Delhi that as a result of the
-thange in the political scene he saw
clearly improvement in the economic
situation of the country. By economic
situation naturally Mr. Singhania

meant the improvement of his own -

clagss, That is understandable. But
what is not understandable is the
massive deception and sheer hyproc-
risy on the part of the Finance Min-
ister, The deception is as massive as
the massive evasion of taxes by the
rich. If this is the budget, which the
Finance Minister and the Govern-
ment had in mind, why was this elo-
quence on the 11th March, 1980,
where he stated:

“Our commitment to work tire-
lessly for rapid economic develop-
#ment, for removal of poverty and
social inequalities and for the jm-
plementation of the 20-point pro-
gramme ig firm and irrevocable
. and to evolve 5 coherent me-
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dium-term strategy for revival and
restoration of its health. Clearly,
there is need to adopt many other
measures to get our country mov-
ing again along the cherished path
set out by Gandhiji and Jawaharlal
Nehru.” - R .

And told us to wait, The nation
waited and we have got this Fran-
kenstein, Mr. Venkataraman is an
‘and has frankly ad-
mitteq in the Lok Sabha on 1st July
that “Before the Budget I had a
discussio; with a large
number of economists, industrialists,
administrators and so on individual-
ly”” He ’had no time to consult a
single trade union leader,

SHRI R. VENKATARAMAN: Mr.
Kalyan Roy. I consulted the trade
union leaderg also. - -7t

SHRI KALYAN ROY: You will
have your chance. I repeat that he
did not consult evep -a single trade
union leader, the leader of peasant
movement or agricultura] movement
or a Harijan leader. I got a chance
of the trade union
movemeni when I was invited by
the Prime -Minister on 1st July. We
got a chance to talk after the bud-
get only. Therefore, naturally the
budget is a baby borp out of pure
love between the industrialists,
bureaucrats and the Finance Minister.
He has suppressed what the econo-
mists had told him, Before the bud-
get, the economists met and a report
appeared on May 31st in the Times
of India. I quote:

“There is, however, near unani-
mity that there ghould be no fur-
ther tax incentives or concessions
which, in the view of some eco-
nomists, had been grossly misused

and all loopholeg should be plug-
ged.”

Further they stated:

“The former Union Minister and
a Member of the Planning Com-
mission, ‘Dr, V., K. R. V. Raoe, pre-
poses a special tax on conspi-
cuous consumption and expendi~



78 Budget {(General)
[Shri Kalyan Royl
ture. Two other noted economists,
Dr. Malcolm Adiseshiah and Dr.
C. H. Hanumanthrao, called for
bringing the rural rich within the
tax net. Dr. Adiseshiah .points out
that the rich and well-to-do far-
mers in the country’s agriculture
contribute over 40 per cent of the
country’s GNP, but less than 3.5
per cent of the total tax revenue.
He estimates an yield of over
Rs. 500 crores by putting into

execution the K. N. Raj Committee’s

recommendations for taxing the
agricultural income.”
The Indan Institute of Manage-

ment points out that bulk of the
benefiy of subsidies goes to the non
poor living in Dbetter off state ”
(Interruptions) He has jgnared all
this. Whom did he accept? He ac-
cepted Mr, Boothalingam who stated

that the Finance Minister should
have courage to take unpopular
decisions. Shall I say with all my

humility that this is not a budget
about which he spoke on March 117
This is not the budget of Gandhiji
and Jawaharlal Nehru. It is the
budget of Mr, Venkataraman and Mr.
Bhoothalingam. We waited and wait-
ed for what? ¥ do not want to go into
the details and analyse the proposed
tax structure which has been dealt
with very ably by other Memberg of
this House and in Lok Sabha also.
I would only deal with some out-
lines within the time at my disposal.
We waited for what? Yoy wanted us
to wait. We waited for tax relief in
surcharge of Rs. 84 crores, additional
depreciation allowance of Rs, 90
crores and so on and so forth. There
are concessiong on the alleged rigours
of convertibility clause. May I ask
Mr. Venkataraman as to in how many
instances this convertibility clause
hag been actually used to turn loan
into shares? There is a concession and
total surrender to the rural rich. It
will unfortunately go to the benefit
of only the Western Uttar Pradesh,
Haryana, Punjab, part of Rajasthan
and part of Andhra Pradesh, the
home of rural rich,

i
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Then, Sir, regarding the taxation
on agriculture for the purpose of
levy of wealth-tax, the Finance Min-
ister stated at page 22 of his speech.
(Part B), and I quote: “The amount
realisedq as wealth-tax on agricul-
tural property has generally been
less than Rs. 1 crore per annum.”
And because it hag failed to realise
its original objective—they accepted
it—he wantg to discontinue it. Sir, if
this particular logic is accepted, it can
equally apply to the urban property,
to the collection of income-iax,
wealth-tax ang gift-tax. There is a
huge arrear of income-tax and other
taxes, and it is accumulating year

after year. r] . o

Sir, there was a conference of the
Income-tax Commissioners in May,
1980 under Mr.*Kuruvilla, Chairman
of the Board of Direct Taxes, and a
report on it appeared in the ‘Economie
Times’ of 15th May, 1980. And L quote

from the report as to what Mr.
Kuruvilla said: “Mr, Kuruvilla con-
ceded that assessment took a long

time, a minimum of two years. This
is one of the major reasons for the
mounting of arrears.” He further
says, “However, no major dint could
be made. The tax outstanding stood
at Rs. 500 crores during 1978'79;31
This ig the gituation we are having
today. You kindly read from page o
of the “Budget at a Glance”. You
will find that there has actually been
a drop in the collection of corpora-
tion tax-—Rs. 1,380 crores, The taxes |
on wealth remained more or less |
stagnant—that is, Rs. 63 crores. The,
gift tax is alsg Rs. 6.25 crores. Sir,
am I to understand that in India we
cannot collect Rs. 100 crores as
wealth-tax or at least Rs. 10 crores as, .
gift-tax? But that has not been col- ;
lected because there is no political
will to collect the taxes. That is
again because those who pay the
taxes also contribute to the funds of
the ruling party., But this is only-a a |
tip of the ice-berg. Sir, 1 only refl”r ‘
to Two questiong anq answers in this
very House. One is gri"the 18th March,
1980. My gquestion was: What further
progress has been made in the collec-
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.tion of various taxes Rs. 21.65 crores)
from the large industrial houses till
the §1st January, 1980 and what are
the details thereof? Sir, the reply
given by Mr. Jagannath Pahadia was,
and I quote:

“The Central Board of Direct
Taxeg collects quarterly reports in
the Directorate of Recovery about
cases in each of which gross
income-tax demands exceeding Rs.
10 lakhs as at the end of the quarter
were outstanding. These reports
are discontinued in respect of those
cases where the arrears get reduced
below Rs. 10 lakhs.”

So, upto Rs. 10 lakhs, one can evade
infinitely. Only if I am able to
evade taxation beyond Rs. 10 lakhs,
then this great, mightly, competent
Central Board of Direct Taxes wakes
up. And what is the collection, Six?
I will read from this question and
apswer on the 18th March, 1980.
In the case of G. D. Birla and B. M.
Birla, it comes to nearly 30 lakhs.
“Demand notices not served under
High Court’s order. In the case of
Raja Baldeodas Birla Santati Kosh,
it comes to nearly Rs. 1 crore. 'The
Demand was stayed by the High
Court. I can quote one after the
other. In the case of the Kamanis,
the demand would be Rs. 30 lakhs but
the demand was stayed by the High
Court. So, Sir, the whole list is there,
The ACCs, the Birlas, the Bajoria,
Jalans, the JKs the Kilachands and
so many others are there. But there
is hardly any collection from the top
rich. The question put and the ans-
wer given on the 18th March clearly
proveg that

Sir, a special cell was get up a few
years back. For what? For special
investigation into the tax evasion by
the large industrial houses like the
Birlas, the JKs, the Modis, the Jai-
purias, the Thapars and others. In
reply to my question on the 13th
March, 1979, the Minister states about
the Birlas, the Singhanias, the Modis
and others that investigations in 432
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companieg belonging to or controlled
by the above groups are being over-
seen by the special cell. Here is such
a cell to find out the evasion by large
industrial houses where you have dis.
covered that 432 companies are evad-
ing taxes. What action has been
taken? As a matter of fact, the ex-
penses today on the special cell are
much more than what you. collect
through this special cell from mono-
polists who, as I have pointed out
before, immediately go to the High
Court and get an injunction in colla-
boration with the income-tax officers,
which is unfortunate. Not only that,
Sir. The worst things are happening
in connection with tea gardens for the
last five years. Sir, I am quoting first

from the question asked on the 25th
March, 1980, in the Rajya Sabha:

Whether it is a fact that Sterling Tea
Companies have paidg huge commission
to the British managing agents with-
out payment of income-tax, to the
tune of Rs. 70 crores? What are the
details thereof? The reply, Sir, by
Mr. Jagannath Pahadia was that the
information was being collected anc®
would be 1aid on the Table of the
House. Sir, the next answer was
given on June 17, 1980. What was
said is this: Demand under sectinn 201

read with section 195 hag so far beep
raised in the following 11 Sterling
Tea Companies, namely, the Hope tea
company, the Chalsa Tea Company,
the Meenglass tea company, the Le-~
bong tea company, in all eleven tea
companies, and the total tax demand
was Rs. 568.67 lakhs, i.e. nearly

rupees 6 crores, And, Sir what has
been the competence of the Board in
all these cases? The demands raised

have either been set aside or cancell-
ed by the appellate authoritiez. Now.
may 1 ask Mr. Venkataraman. have
you appealed to the Supreme Court
about this massive evasion by all ¢he
Sterling tea companies amounting to
Rs. 60 crores? Then, Sir, may I ask.
how many more companies, out of the
83 Sterling tea companies, who are
served again with notices under sec-
tion 201 read with section 195 whose
total tax demand will be Rs. 50 crores,.
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~have paid their taxes? Hush-hush
arrangements, behind the scene
arrangements, are going on between
the Sterling tea companies ang the
- Government of India to compromise
.on the whole issue, This is the scan-
- daloug position of tax collection. Sir,
evasion, as I have pointed out, is
»massive and scandalous. So, Sir, this
is the performance of the Income-tax
Department. We  should thank
Mr. Venkataraman and all the Finance
- Ministers for the brilliant performance
of the Board and the Income-tax
authorities, Unfortunately Sir, the
‘Finance Minister ig silent in the entire
Budget on the income-fax raids and
searches. He has not said a word
whether he is going to search these
‘monopolists, the houses of monopo-
lists, the Sterling tea garden owners,
the big business houses, There is not
a word about searches. It seems that
just like the Janaty Government Mr.
Venkataraman has totally abandoned
‘the idea of any searchey because he
says, and very clearly, and I quote

from his reply in the Lok Sabha, a

very illuminating reply...

THE VICE-CHAIRMAN (SHRI R.
R, MORARKA): You cannot quote
from the proceedings of the Lok
Sabha. (Interruptions)

SHRI KALYAN ROY: I am sorry,
Sir. I will not quote, I will just
mention only. He says, the rich are
avaricious and greedy. But that is
the usual tactics of that class in our
country. But Mr. Venkataraman is
not going to be harsh or hard on them.
He cannot be harsh or hard on the
monopolists, who. are greedy and ava-
ricious, according to him. But he can
be very harsh and hard on the poor
people, whom he has now fleeced
through the Budget.

Sir, T have a little bit deviated be-
cause I was discussing the question
of withdrawal of the agricultural in-

..come-taX and taxation on agricultural
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wealth, In this connection, I refer te
the collection of income-tax ang #aeir
tailure. So, the question naturaliy
arises, if this is the condition of the
collection in the urban areas, them
why should they abandon the celiec-
tion of wealth tax on agricultural pre.
perty? As a matter of fact, a question
hag been raised regarding the aboli-
tion of wealth tax on agricultural pro-
perty. Has there been a reductiom in
the ranks of affluent agriculturists?
On the other hand the real impression
is that the affluence of the richer sec-
tion of the agriculturists has increased

-over the years, and yet hg has chosen

to withdraw it perhaps, to suit the
wishes of the big peasants which
dominate Haryana, and Punjab scene.
So, the entire burden has been, passed
on to the common man, the workers
and the weaker sections, And what
is the purchasing power of the
weaker sections? I am quoting
from what the Minister, Mr. Barot,
stated in this House on 25th
The Deputy Minister fer
Finance, Mr. Barot said: “The pur-
chasing power of the rupee on April
1980, as measured by all-India work-
ing class consumer price index works
out to p, 26.” This is the purchasing
power of a worker. And he has not
a word to comfort him; rather he went
on imposing taxes on him. He cannot
be harsh or hard on the rich, .

Not only that, Sir, I can give you
one instance of the condition in India
today. Now, the Members of Parlia-
ment are aware of what is the pur-
chasing power of a worker. Let us
take now the number of fatal acei-
dents in factories in India which in-
formation was given on 25 th March
1980. In 1975-76, the total number ot
workers killed was 660 and in 1978,
the number went up to 819. In 1975,
2,41 692 workers were seriously in-
jured and in 1978, the figure went up
to 3,39,037. Nowhere in the world
has there been serious injuries te
workers. of this dimension, And these
are the people who have been the



&1 Buriget (General)

target. of Mr. Venkataraman. And
what are we supposed to do? Accor-
ding to him, we are supposed to dis-
cipline ourselves. The worker has to
give up his right to strike; he has to
co-operate, because Mr. Venkatara-
man said it very clearly in his speech
and I quote: *The success of the
Budget however dependg upon the
co-operation of all people who work
in the flelds or factories power
stations or ports, railways or coal
mines.” 1 must congratulate
Mr. Venkataraman. Before the
Budget, he admitted candidly that he
talks with the industrialsts, and after
the Budget, when the Prime Minister
and other Ministers were present, Mr.
Venkataraman was very conspicu-
ously absent on the Ist of July when
the trade union representatives were
invited by the Prime Minister, and
the Prime Minister was to talk to
them about the economic situation.
‘And he wants co-operation later on.
I must say bravo, Mr. Venkataraman,
bravo. He further stated that he is
not committed to any particular
radical line or reactionary line and
he believes in mixed economy. We are
committed to the philosophy of mixed
economy but the trouble is, the lid
is off. If anyone has any doubt, one
has to read the latest report of the
Economist published from London
which has stated: '

“Last week’s Budget suggeéted
that her Government was taking
the capitalist road to development.

This is from the Economist latest
issue, 4th July, 1980. This is the
Budget, and hg tries 1o paint it as
mixed economy Budget which will
not be pelieved by anyone and basi-
cally he also does not believe it.

Now, the national rural employ-
ment programme provides Rs, 380
crores. It sounds nice. But may I
quote from the Political Economic
Weekly which has commented on
this massive programme? Mr. Ven-
kataraman might not have the time
to read it:
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“This works out to Rs. 3.75 te
Rs. 4.00 per manday of employment.
Clearly, after providing for inevi-
table administrative expenses, and
the even more inevitable ‘leakages’
there may pbe just enough lefi for
payment, most of it in the form of
foodgrains, of a bare pittance of a
wage to those employed To talk
of creating productive assets or of
opening up opportunities for self-
help is, therefore, just so much
moonshine.”

whom is he trying to bluff? Where
is the infrastructure? Where is the
organisation? Now_  you have pro-
vided Rs. 340 crores. One can say,
as has been pointed out by the
‘Economic and Political Weekly’, that
the money will not be spent; it will
be returned. As a matter of fact,
did you not hear the same thing be-
fore? 1In_ 1974, 1 asked a question.
The question number was 214, dated
1-3-74. Ty this, it has been said:

“Cash schemg for rural employ-
ment was launched in April, 1971 to
provide employment for ten months
in a year to one thousand persons
in each district.”

Mr. Venkataraman should find out how
many people in how many districts
got jobs. Let us be frank to each
other at least here; may not be out-
side, The Finance Minister has said
that there will be an appreciable im-
provement in industrial and agricul-
tural production if the monsoon {urns
out to be normal and if we continue
the sound, economic policieg already
initiated. This has been said by him
in Para 120. on page 31 in Part B of
his. Budget speech. Is that possible?
What about the complete and total
breakdown in law and order in the
entire North-East India? Its econo-
mic and other consequences have al-
ready proved disastrous to the entire
country. Has he considered its total
impact and effect on Government ex-
penses, production and Government
revenue, which will be nearly Rs. 200
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{Shri Kalyan Roy]
to Rs. 300 crores? The Finance Minis,
ter is completely and unfortunately
aoblivious to thig thing. Now, Mr.
Venkataraman may say that we are
only criticising him. He may ask
genuinely and sincerely ‘You are only
criticising me; what about any alterna-
tive taxation proposals?”’, He may say
that he has to get revenue and he has
%o mobilise resources. 1 would like
to point out just one thing to him.
Now, take the questiocn of bonus
shares. Sir, as you  know,
bonus shares are additiong! shares
issued free of charge to the
shareholders in proportion to their
existing shareholding. Sir, you will
find that, from 1975-76 up to 1lth
June, 1980 according to the Finance
Minister, as has been stated by him
in this House, on 17th June, the total
bonus issues amounteqd to Rs. 532.71
crores in all these years. May I point
out to him one thing? Is it not a fact
that companies issue bonus shares to
evade high dividend? There is no
dividend tax now., They do so in
order tg create an impression that
they are not paying high dividends,
in order to cheat the '‘workers and the
Government. But the shareholders
get more money without paying any-
thing for the extra shares Sir, you
know more than anybody else. The
tax on the issue of bonus shares was
first introduced as early ag in 1956 by
the then Finance Minister, Mr. C. D.
Deshmukh, Then, this particular tax
was withdrawn as a result of opposi-
tion by the industrialists. Again, the
tax on bonug issues was revived in
1964 and this was imposed both on the
companies as well as on the ghare-
holders. Again, this was withdrawn.
As a matter of fact, that is why many
companies have foundg it convenient
to issue bonus Shareg instead of in-
creasing the dividend I asked a
specific question. I askedq this ques-
tion on the 25th March. 1980 T asked
him whether he is aware that these
companies which have been issuing
bonug shares are guilty of non-pay-
ment of provident fund and wages of
workers, evasion of taXes and other
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kataraman replied:

“Ordinarily the financial position
of companieg satisfying these guide.
lines would be sound and it is highly
unlikely that they may be in default
of non-payment of provident fund
and wages...”

Mr, Ven-

Now, Mr. Venkataraman should know
that at least 40 per cent of the com-
panies which have issued bonus
shares have indulgeq in all types of
economic offences like non-payment
of wages, misappropriation of provi-
dent fund and so on. You do not
carry out a survey even. You do not
try to find out. You just dismiss the
accusation. It is your duty. With our
permission from you, companies can-
not issue bonus ghares. You have not
found gut whether they have cleared
the provident fund dues, the wage
dues and the income-tax dues. You
do not bother to do that. When the
Congress (I) came into power, there
is spurt of issue of bonus share which
you can easily tax. Why don’t you
do that? What prevents you Mr.
Venkataraman, to do that. Once you
impose the bonus tax, the Duncan
Brothers to Birlas, the Birlas to
Singhanias will stop paying money for
elections. Let us be frank, let us not
hide it. Here is a proposal which you
refuse to implement. Much has been
said about the public sector and its
performance. I do not have much
time to read, I am only drawing the
attention of Mr. Venkataraman fo an
article which appeared in the Econo-
mic Times on the 23rd March, 1979,
‘Public Sector losses—an accountant’s
illusion’. I may ask and several homn.
M.Ps. have also asked, well you have
invested Rs, 15000 crores and the re-
turn is lesg than Rs. 200 crores. What
is it? May T ask there is Rs. 15000
crores of black money in the country
what is the return to the revenye?
And how can the public gector com-
pete with the private sector? The
private sector has misappropriated—I
quote the Labour Ministér—Rs 30
crores of provident fund, Rs_ 250 crores
of wages, They do not pay income



s Budget (General)

taxes. They do not build houses and
you want the public sector to compete
with the private sector. I is not
surprising that the Janata Government
.gave a permanent blow to the public
sector, Shri H. M. Patel gave a
damaging blow by withdrawing price
preference and purchase preference.
As a matter of fact, the Prime Minis-
ter has expressed the opinion that it
shoulg be restored again, but there
is not a word about it. Do you want
the public sector to be crippled per-
ruanenily? Then what is the differ-
ence, I may humbly ask, between Mr.
H. M. Patel, Mr. Charan Singh and
Mr. Venkataraman? You do not want
the public sector to stand on its legs.
You want it to be the attendant of
the private sector,

Sir, I hope even today he has time
before he finally replies to tell the
people that the damage done to the
public sector by the Janata Govern-
ment will be repaired and the public
sector will be able to stand on its own
legs. I wish Mr. Venkataraman were
there on the 1st of July when 21 trade
union, representatives of mines, ports,
docks, banks, INTUC, CTKU, HMS
and BMS were all unitéd in one voice
in saying that the public sector has
been damaged by the bosses from
within, by the Ministry and the Bureau
of Public Enterprises. I wish you
would have heard what Mr. Kulkarni
of the INTUC, Mr. Ramanujam of the
INTUC, Mr. Das Gupta of the UNTUC
(Mines) had to say about the attitude
of the public sector bosses towards
the trade union representativeg in the
public gector. So, Sir, Mr. Venkata-
raman I think, does not want the pub-
lic sector to flourish.

SHRI A. G. KULKARNI: 1 inen-
tioned about the public sector, that
the functional directorship and the
managing directorship must be de-
linked from the bureaucracy, nothing
else.

SHRI KALYAN ROY: I have no
quarrel with you. Sir, the suggestions
or the points for improvement or cost

{3 JULY 1980]

1980-81—General 86
Discussion

reduction put forward by the trade
unjonists are always rejected by the
public sector bosses. I wish Mr, Ven-
kataraman were present on the 1st
of July when the Prime Minister
listened to us from 4.00 p.n. to 7.38
P.M. and took notes of the points.

You talk of mines. Do you know,
Mr. Venkataraman, when you talk of
labour unrest, there has not been
enough labour unrest in the coal
mines? What is the position? Till
today not every colliery has an ambu-
lance, A worker in an accident is
taken to the pit top and it takes 24
hours to take him tg hospital for lack
of ambulance. Not more than 15 per
cent of the colliery workers numbez-
ing about 7 lakhg are supplied with
drinking water. The accident rate in
this country is the highest. Today
not more than 20.000 workers out of
7 lakh workers are provided with
quarters and those quarterg are fit for
pigs to live in. This is the position

Then, are you serioug about the coa]
production? If you are serious abou
power and coal I may ask, Mr. Ven
kataraman, why is it that the post o
the Chairman of the Neyveli Lignit
Corporation is still vacant? Why i
it that there is no Secretary of th
Coal Department in the country? Wh:
is it that there is no Chairman of th:
DVC also? What is happening to th
country? You talk about power an
coal. Who is the Chairman, we do no
know. There is no Chairman of th
DVC. He has been made the Person
nel Department‘s boss in the Prim
Minister Secretariat. Who is th
Secretary of the Coal Departmend
There is none. Who is the Chairma
of the Neyveli Lignite Corporatic
which supplies bulk of the power -
Tami] Nadu? There was a strit
there last week. Mr. Venkataram:
must have been there. There ig 1
one. Most of the posts in the publ
sector are vacant because you ha
not been able to find your nomine
and sycophants,
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-+ SHRI A, G. KULKARNI: Mr. Kal-
yan Roy, there is one Lorg Venka-
teshwara who takes care of every
thing. It ig not for Mr, Venkataraman
to take care of it.

SHRI R. VENKATARAMAN. So
all will go to heaven.

. SHRI KALYAN ROY: I thought
that the Budget would be a more
serious exercise and he would apply
his mind to the serious problems
facing the country. I will finish by
quoting from the Newsweek. You
are presenting the Budget in a deve-
-loping country at a time when the
world is faced with the worst slump
situation. Thig is what the latest
Newsweek—of Jung 30, 1980—states—
and I quote:

“The United States and Britain
already face harsh recessions,
Canada is sinking fast and growth
seems certain to slow in West Ger-
many, Japan, France and Italy®.

We are facing the worst global
slump since the Great Depression.
And that is the reason why the top
leaders of the West European coun-
tries met recently. There is depres-
sion in the capitalist world. They are
not going to allow your products to
enter their countries. Your hope of
getting over Rs. 500 crores from the
International Monetary Fund is an
illusion because that trust fund has
been created from the gold auctioned
by the International Monetary Fund.
That fund has been depleted totaily;
there is no trace of it. Now you are
going with a pegging bowl. There is
reason to believe that you have to
give political concessions. In this con-
nection I want to quote from the
Newsweek. Mr. Venkataraman, in-
stead of smiling, you should get time
to read some of these journals which
expose the capitalist world. (Time
bell rings) I am finishing, Sir. Turkey
also wanted money from the IMF
exactly as Mr. Venkataraman wants.

SHRI A. G. KULKARNI: You are
quoting from? :
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SHRI KALYAN ROY: The News-

week, dated June 30, 1980, This is
what it says:
“The International Monetary

Fund has agreed to give Turkey a
three-year $ 1.6 billion loan—the
largest financing in the ageacy’s
history.” : R :

And what had Turkey to give te get
the IMF credit?

“To get the IMF credit the gov-
“ernment of Prime Minister Suley-
man Demirel promised to cut sub-
sidies for state-owned industries, te
reduce public spending and te de-
value the lira by 22 per cent later

" thig year”.

Thig is the price Turkey had to pay:
to devalue the lira, to cut down public
sector expenses and public spending.
You will have to pay the price, Mr.
Venkataraman, otherwise you don’t
get it.

I would only end my speech by
quoting what Ms. Salve of Congress
(Iy had said in this House on March
15, 1979:

“This is a budget in which the
poor have been ignored. Thesae at
the poverty line have to bear an
unbearable cost and the economy
of the country is being damaged®.

Thank you, Sir.

SHRI U. R, KRISHNAN (Tami
Nadu): Mr. Vice-Chairfman, Sic, at
the outset I have to congratulate the
Finance Minister for having spared
the common man from heavy taxation.
Only a couple of weeks ago, the Rail-
way Minister had taxed the commoen
man heavily and before that the prices
of petroleum products had been raised
enormously.

“The Budget presented by the Minis-
ter shows the revenue to be of tha
order of Rs, 19,827 crores and expen-
diture to be to the tune of Rs. 21 467
crores, leaving a deficit of Rs 1648
crores. The Minister had
levied taxes to the tune of
Rs. 282 crores and a sum of

3 P.M.
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Rs. 1417 crores would be left un-
covered. Every "year, while pre-
senting the DBudget the Finance
Ministers have been leaving ‘huge
amounts of Jeficit uncovered. I de
net know how the Finance Minister
is going to ‘cover Rs. 1417 crores
within a year, This will definitely
lead to inflation. .

It is good that the Finance Minister
hag raised the minimum level of in-
come subject to taxation from Rs.
10.000 to Rs. 12,000. But it should be
raised to Rs, 15,000. Even according
te a Government report a sum of
Rs. 10,000 in 1977 is equal to a sum of
Rs. 13,000 today, It is a welcome
feature to note that the tax payable
at the highest level of income has
been reduced from 72 per cent {o 66
per cent. The present Budget en-
cevrages saving to some exteni. The
effort made by the Finance Minister
to encourage savings, restoring the
cenmcessions available for specific
ferms of savings to the level prevail-
img before 1979 will help the saving
tendency of the people, The propo-
sal to raise the wealth tax from Rs. 1
lakh to Rs. 1.5 lakh angd the proposal
te discontinue the levy of wealth tax
en agricultural property is a welcome
feature in the Budget. The liberali-
sation of the depreciation allowance
te the corporate sector is a good sign
fer promoting industrial growth of
ihe nation, But it should be checked.
@therwise, the industrialists will take
an undue advantage of the deprecia-
tion allowances and take away huge
amountg of money by inflated methods
even though nothing was done by way
of depreciation.

New industrial units are sought to
ke helped in raising the capital in
the market by a 25 per cent tax holi-
day in seven years, an additional de-
preciation equal to 50 per cent of the
nermal allowance and a reduction of
25 per cent in Customs duty on plant
and machinery. The small-scale sec-
tor will benefit substantially from the
exemption of the Excise duty on out-
put up to Rs 30 lakhs,

\
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It is regrettable to note that tae
thermal power capacity utilisation Aas
deciined to 45 per cent. In most parts
of the country, the industrial growth
has been stagnant for want of power.
The allotment of Rs. 2745 crores for
the power sector is inadequate.
Special attention should be given te
power production. I request the
Minister to hand over the Neyveli
Thermal Power Plant to the Govern-
ment of Tamil Nadu, Only Rs. 92
crores have been allotted for the Ney-
veli Lignite Corporation. It is for a
second mine project which will pre-
duce 4.5 million tonnes of lignite per
annum and for a second fhermal
power station with a generating capa-
city of 630 MW. It is very very in-
adequate and 1 request the Minister
to raise the amount at least by Rs, 156
crores.

90

The food-for-work progranime
should be implementeq throughout
the country and in all Sfates rice
should be given as a part of wages
for the scheme,

1Sir, it is highly regrettable to note

that only Rs. 57 crores have been
allotted for the Salem steel nlant. I
woulgd like to get a categorical assur-
ance from the Minister that the Cen-
tre would come forwarqd to have an
integrated steel plant at Salem as
planned and not gtop with cold-rolling
plant now under execution.

Sir, more than 100 applications for
setting up industrieg in Tamil Nalu
have not been cleareq by the Central
Government. I request the Minister te
see that all these applications are
cleared. In one instance, an applica.
tion for getting up an industry ir
Tamil Nadu for manufacturing tita
nium sponge by making use of th
raw materialg available in Tamil Nadt
hag been rejected and the project ha

" been given to g powerful industrialis

in India. Such kind of partisan atti
tude should be checked,

I wouid request the Minister 1
consider the proposal of setting up ¢
a railway workshop at Coimbator
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The State Government hag assured
power and water supply at subsidised
rates. Agriculture js the backbone of
eur country. The small agriculturists
are suffering from debt which they
have got either from the Government
or from the co-operative gocieties. In
this connection, I would like to ask
the Minister to write-off all the agri-
gultura] loans, The Tamil Nadu Gov-
ernment hag requested the Centre to
write-off the ggricultura] Joans,

Sir, yesterday, while presenting the
Budget in the Tamil Nadu Asssmbly,
the All-India Anna DMK Government
headed by *“Puratchai Thalivar” MGR
has written-off the agriculturists’ debts
to the tune of Rs. 58 crores, and I
hope the Centre will have a sympathe-
tic view upon the poor agriculturists
and that they will be relieved of the
burden, Every day in India there are
agitationg by the farmers for writing-
off of their joans. The fertilizer prices
have been raised because of the price
rigg of the petroleum products, The
Government should come forward to
protect the interests of the agricultu.
rists. There wag a reasonable and
persistent demand for raising the
procurement price of paddy from
Tamil Nadu at par with the wheat
procurement price. [ hope this de-
mang will be considereq immediately.

There was not even g3 whisper about
setting up of a Supreme Court Benca
in South India. People find it very
difficult to come to the Supreme Court
ag it involves a huge amount of ex-
penseg for coming from the South.
Justice ghould be made easily avail-
able to the poor. There was g talk
about holding one of the Parliament
sessiong in South India. I was one of
the gignatoriegs to the memorandum
submitted to the Prime Minister, and
¥ hope this proposal will also be given
effect to,

In Tamil Nadu, the All-India Anna
DMK is gtrictly enforcing prohibition.
The Tamil Nadu Government is losing
roughly ahout Rs. 150 crores per
annum becsuse of enforcing prohibi-
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tion. I woulg request the Minister te
make adequate compensation for the
Government of Tamil Nadu for en-
forcing it, N

The BHEL at Tiruchi should be
expanded, Boiler manufacturing capa-
city at Tiruchi hag to be stepped up.
The Madras Port should be expandesd
so as to handle passenger as well a8
cargo ship. At Madras Port one ship-
repairing unit should be gtarted im-
mediately. The licence fee for all
kinds of radiog should be abolished.
There should be no discrimination pet-
ween one get of radio and another.
The abolition of certain restrictions on
the deductable amount of expenditure
on advertisement, publicity and gales-
promotion will certainly help to boost
the sales of goodg manufactured by
the small gcale industries, It will alse
help tne smal]l newspapers,

The proposed levy of tax on the
imported unexposed colour positive
cinematograph films will certainky
affect the cinema industry. I requesi
the Minister to reconsider the prope-
sal, The exemption or reduction ef
taxeg on the life-saving drugs, con-

trolled cloth, cotton and cotton.viscose

blend hosiery, cycles, sewing machines,
pressure cookers, soaps, toothpaste
will certainly help the poor man.

The increase in the price of the
posta]l coverg is wunwarranted. The
charges for the local calls of tele-
phones should be uniform irrespec-
tive of the numbeyr of calls, and 1
would request the Minister to with-
draw the increase in the charge of the
local calls after ‘1750 calls,

For want of potassium chlorate, the
match industries were being cles:zd.
But 1 was told that the D.G.T.D. is
not giving permission for setting up
new potassium chlorate manufactur-
JAng indusiry. The bureaucrats gitting
at the top in the Government, are
unnecessarily giving ftrouble to the
persons who are coming forward to
set up new industries with new tech-

nology. This kind of intervention

affects the industria] growth of the
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country. Tne cumbersome procedure
for granting licences to gtart new in-
dustries should be simplified.

The proposal to allow the public
sector companies to raise depositg from
the public is a welcome feature. But
it should be gparingly used, and the
public sector undertakings ghould not
be over-burdened with the collectinn of
deposits.

The handloom industry is the most
affected industry at present because
of the power-cut, shortage of yarn and
the poor market. The idea of setting
up a Handloom Development Corpora-
tion will certainly have good recep-
tion. I woulq request the Minister to
set up the proposed Handloom Deve-
lopment Corporation in Tami] Nadu
since it ig an ideal place in India. We
have to develop handloom cloth
varieties their designs ete. according
to the lates¢ choices of the peoble.
Every day fashions are changing.
Some of the handloom cloth sent
abroad has been sent back to India as
out of date. The proposed Institute
of Handloom Technology can be set
up in Tamij] Nadu. To protect and
develop the handloom industry, the
Central Government should come for-
ward to grant gubsidies liberally. The
allotment of Rs. 150 crores for this
vita] industry is very meagre and the
allocation should be increased.

There are more than 26 million un-
employeq youths in this country.
Nearly five million jobs are to be
created during 1980-81 and an equal
number will be joining the national
work force this year. It is painful to
note that nothing was mentioned in
the Budget ag to how the problem of
unemployment among the educated
persong ig likely to be eased out.
Labour and job.oriented industries
shoulq be started in all the States.

Sir, in India most of the land fit
for cultivation is lying fallow for want
of power and water. The Government
should pay more attention to thig as-
pect and come forward to help the
owners of the land to make fallow
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landg as lands fit for cultivation, For
thig purpose, al] the inter-State rivers
should be nationalised and more dams
should be constructed wherever pos-
sible angd the irrigation facilitieg there.
by shou]q be increased.

Electrification of villageg should be
attempted through solar energy, even
though solar energy is more expen-
sive today.

Even though the Annua] Plan =x-
penditure has been raised by 14 per
cent ag compared to last year, the
amount of Rs. 7,340 crores would be
actually smaller by 8 per cent in real
termg ag compared to the actual
Annuaj Plan outlay of 1979-80. The
external assistance of Rs. 1,200 crores
ig t00 small.

Sir, just now the Hon'ble Member,
Mr. Kulkarni, pointed out about the
operation of a Caravelle between
Bombay and Madras when Airbuses
and Boeings are being operated else-
where, I would requesty the Minister
to see that Madrag is linked to Port
Blair, for which there has been a
demand for a long time. With thesc
words, 1 conclude. Thank you.

SHRI V. P. MUNUSAMY (Pondi-
cherry): Mr. Vice-Chairman, Sir, I
would also like to place my views on
the Budget. Considering the tremen-
doug debrig under which the economy
wag placed on the eve of the Budget,
it ig certainly a Herculean and un-
enviable task for any Finance Minister
to frame a Budget which would ensure
the growth of the economy. The
Finance Minister, Mr, Venkataraman,
has certainly produced a splendid
Budget.

Sir, under direct taxes, the raising
of the exemption limit to Rs. 12,008
on personal income-tax, reduction in
surcharge on non-corporate tax and
absence of fresh levies on the corpo-
rate sector reflect the keep desire of
the Government to promote savings
and investment. While raising the
exemption limit for personal income-
tax to Rs. 12,000, the Finance Minister
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hag very carefully retained the *nil
rate” slab of income at Rs. 8,000. 1his
will ensure that there is no sacrifice
to net revenue, and it will also act at
the same time ag g powerful gtimulant
to savings in approveqg forms. I hope
many tax-payers would definitely take
advantage of thig exemption limit by
appreciably increasing their gavings.

The reviva] of the tax on interest
recovered by the bankg and certain
other institutiong has also to pe wel-
comed. Since interest on borrowed
capital ig a deductible item in comput-
ing profits for tax, the firms lean
heavily on borrowed capital. This tax
will make borrowing costlier and will
induce the firms to keep down ther
expenditure. Actually, when thig tax
was earlier withdrawn, it had no effect,
but it rather encouraged higher ex-
penditure, The raising of the exemp-
tion limit for wealth tax to Rs. 1.3
lakhs will, apart from relieving smali
wealth owners, help the Department
to concentrateg on bigger wealth-tax
assessees, '

Coming to indirect taxes, the Finance
Minister hag carefully left out many
itemg of magg consumption from the
proposed increase in specia] excise
duties. Faced with g deficit of a size-
able order, the Finance Minister had
no alternative but to tap resources
from indirect taxes. This he has
achieved with simultaneoug relief in
duty on many important items like
life.saving drugs, controlled cloth,
cycles, cycle parts, sewing machines,
pressure cookers, etc,

The revision in prices of diesel,
petrol ang other petroleum products
are expected to yield Rs. 2,100 crores.
Thig taken together with increases in
railway freights and excise duties will
imply that indirect taxation attempted
so far wil] amount to about Rs. 2,700
crores, I hope that by adoption of
suitable measures like strengthening
of public gector and public distribution
system and restriction on unnecegsary
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expansion of bank credit for non-
esgentia)l gectors etc. the pressure on
pricegs will pe checked very well.

With these words, 1 welcome the
Budget and thank the Finance Minis-
ter for his bold attempf.

SHRI B. IBRAHIM (Karnataka):
Mr. Vice-Chairman, with pardonable
privilege and benevolent pride, I have
the pleasure of congratulating the
Finance Minister for having presented
one of the finest Budgets we have seen
ever gince independence. The Budget
proposals for the year 1980.81 repre-
sent 5 realistic approach which was
most unexpected by the Opposition.

After the massive victory of eur
Party both in the Lok Sabha elections
and also in the recent Assembly
elections, people were rather worry-
ing themselves ag to the burden of
new taxation they may have to bear,
while the vested interests were very
eagerly waiting to take undue advan-
tage of the situation, as if to make
hay while the sun ghines, But thanks
to the Budget proposals of the Fininece
Minister, which are upto. the expecta-
tions and aspirationg of the people
why ‘have immense faith in the
policieg and principles of the ruling
party, the opposition wag completely
taken aback and they are utterly
disappointed gnd are in disarray.

Our economy which wag at its worst
after the rule by Janata Party for 28 .
months wag brought back to its track
by the Finance Minister. The com.
mon man is indebted to the relief
given on his daily needs such as con-
trolleg clothes, gewing machines, bicy-
cles and bicvcle parts, match boxes,
toilet soaps, tooth paste, pressure cook-
ers and other varioug items The
middle classes are happy that no
licence fee is payable on small radio
sets. Raising of income limit from
Rs. 10000 to Rs. 12,000 will benefit at
least six lakh assesses. Reduction of
surcharge from 20 per cent to 10 per
cent to al] categories, and wealth tax
limit enhancement from Rs. 1 lakh
to Rs 1} lakhs are some other salient
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fresh of the Budget.  Duties
have . been raised only on
such items which would affect
the upper classeg and that

too especially on imported goods. This
would curb the encouragement given
to imported goods which will now
cust more only to those who can afford
to pay andg spend more. Sir, the
honourable Finance Ministey must
certainly be congratulated ggain for
pointing out that the middle class is
the worst hit by the rise in prices in the
recent years. I am gure every mem-
ber of this clase will congratulate the
honourable Finance Minister for rais-
ing the exemption limit to twelve
thousang rupees, as already stated,
and for reducing the surcharge to ten
per cent and raising the exemption
limit on Wealth Tax up to Rs 15
lakhs. While welcoming all these
measures, I would like to put before
the honourable Finance Ministey one
thing particularly in view of his very
correct observation about the middle
class, and it is that the present slab
rate be changed to the next higher
slab of income, that is, what is appli-
cable to, say, the income of fifteen to
twenty thousangd should be applicable
to the next higher slab, that is, from
twenty to twenty-five thousand. At
leagt this should be made applicable
to those people like doctors, lawyers,
etc. and otherg who are on their own.
People who are employed in firms and
companies enjoy a lot of perquisites
at the expense of the firmg or com-
panies in which they are employed
whereas those who depend on their
own have to suffer. Apary from this,
the Wealth Tax exemption should te
raised to two lakhs. But the rate of
Wealth Tax could be raised higher for
more than two lakhs, Apart from
bringing in more revenue, this will
prove a disincentive for building vast
and uglv houses gnd may help in
diverting such money for proper sav-
ings where some incentives could be
provided,

1 would also }ike to point out the
super-luxury which the Central Gov-
ernment employees are enjoying which
gocs in the name of Bharat Darsnan.
Sir, when a Central Government em-
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ployee ig working far away from his
home, it ig legitimate that he be given
rail or plane or bus concession to visit
his home-town once in two years for
more than 200 km, But, today, one tinds
it difficult to get bookingg in the trains
or planes or in the buseg as these are
crowded by the Centra] Government
employees and theip familieg who are™
on their Bharat Darshan trip which
privilege no other employee in any
other country ig getting. So much of
valuable and scarce diesel is used by
the travel agencieg organising group
travels with their buses for those "
Bharat Darshan people, What is worse
ig that a lot of malpractice is going on -
and the people and the travel agencies
collect the money without the persons -
Teally travelling, So, Sir, when the
country is going through a very cri-
tica} period, this concession may bhe’
curtailed for the time being and can
be revived whep conditiong improve. -
and further, Sir, my request would
be that this amount may be diverted
towards other productive sectors on -
priority. :

98 .

Sir, after the mere presentation of
the Budget proposals, the share mar-
kets have shot up which clearly
indicateg the confidence and security
on the part of the investing sector.
Small industries have been encourag-
ed; priority has bheen given to rural
employment schemes; and integrated
programmes have been framed to im-
prove the social conditions . of the
Scheduled Castes and the Scheduled
Tribes. Al] these are a clear indica-
tion of the (direction of the Govern-
ent which has a clear vision. Aboli-
tion of the agricultural Wealth Tax is
in their favour and in favoun of enco-
uraging agricultural production. Se
far the incomes of these people were
not commensurate with the burden
involved in the same. It is only the
higher production of agricultural com.
modities and higher industrial produc-"
tion which would stabilize the euvo-.
nomy of the country and which would
ensure wiping out deficit financing
provided cooperation is to come from’
all ang from every direction.
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Sir, the overall deficit would have
beam reduced to a mere four hundred
eroreg or legs from Rs. 1,400 crores if
tha tota] expenditure had not been
raised by another Rs. 1,400 crores in
the regular Budget than in the inter:m
Budget which clearly indicated that
the Finance Minister wag more parti-
cular about presenting the most prac-
tical picture of the economy of the
eountry, Proper care hag been taken
for easy implementation and honest
compliance with tax laws. Perhaps
thig is one of the begt ever Budget
proposalg welcomed by one and all
jrrespective of party affiliations, . Old
pensioners gre happy with standard
deduction from there pension amount.
Revitalisation of 20-Point Programme,
keeping in view the developmental
thrust to help the poor with proper
directions to Banks to give more prio-
rity, is welcome. The decigion of the
Government to set up Import.Export
Bank, which provides price stability,
simultaneoug increase of production
and employment is the gignificant fea-
ture of the Budget proposals, gs also
the provision of Rs. 50 crores to pro-
vide houseg for the poor which ig moat
anticipateg by the poor class. The
nove] gcheme of allowing public sector
to invite deposits from the private
public wil] not only safeguard the
imterest of the investor and will have
more confidence to invest by the pub-
lic, but also curb the unsocial activi-
tieg by the private sector.

Sir, for the corporate sector, the
kon. Finance Minister ig more gene-
rous. For example, there iy a tax
holiday of 7 to 10 years for new in-
dustrial undertakings with petween 20
to 25 per cent of profity being exempt.
An additional depreciation allowance
equal to 50 per cent of the normal
depreciation on new machinery and
plant installed during the new plan
period ig also proposed. Small manu-
facturers wili now be completely ex.
empted from excise,

The relaxation of
bility clause gives
ment.owned financia]

the converti~
the Govern-~
institutions a
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certain hold on aided industrial units.
Now the mandatory provision will
apply only to loans exceeding 1 crore
instead of 50 lakhs and the option
restricted to 40 per cent of the share
capital instead of 51 per cent, and
that too only in case of continuous
closure and mismanagement and sub-
ject to Government concurrence,
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The soft loan scheme for moderni-
sation which gives exemption to jute,
cotton, textiles, cement and sugar
will now be extended to all industries
seeking modernisation as well as
rehabilitation of the units.

Sir, I would alsg like to point oub
at this juncture that I disagree with
the Opposition Members, so far as the
Food for Work Programme is con-
cerned. Thig programme has been
successful throughout and I  would
request the hon, Minister to encourage
this programme still seriously.

Sir, as regards the educational
system, I would like to point out to
the hopf. Minister that the present
educational system should be changed
and
should be started. This is my sincere
view on this,

As regards the dieselisation of taxis,
that also should be encouraged,

Now, coming to the Demands for
Grants ag mentioneqd in the Budget, T
would like to submit that as regards
shipping and transport and gzlso as
regards  the Ministry of Steel and
Mines, since I am representing the
Karnataky State, it is my bounden
duty to state that the present Budget
reserves only Rs. 60 lakhs for the
Vinayanagars, steel plant, the founda-
tion stone of which wag laid by our
beloved  leader, Shrimati Indira
Gandhi, about 8 years ago. But this
has been neglected still. I would like
to request the Hon'ble Finance Minis-
ter to increase the grant for this
ascheme and request him further to
start this  steel plant ag early as
possible,

job-orienteq training schools®

.

%
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Sir, the other day I had put
a question to the hon. Minister for
Gteel and Mines regarding the Kudre-
mukh Iron Ore Project. \ Havingh
imvested nearly 647.33  crores of
rupees, the Iranian Government has
»ot come forward to take the iron ore
as per their agreement, This is what
the hon. Minister has also clearly
admitted. But he has further assured
the House that he is finding out some
alternative source to dispose of the
jron ore from Kudremukh., In this
connection, I would request the hon.
Finance Minister and also the Minis-
ter of Steel ad Mines to have the
pelletisation plant, as promised, in
Mangalore as early as possible. Re-
garding agriculture, I am told that
the rate of fertilisers has gone up by
30 per cent per bag. I would request
the Finance Minister to look into this
matter seriously ang reduce this rate.
Further, I would submit that the
loans should be extended to the needy
farmers at a rate of interest which
is not more than 4 per cent, Further,
subsidies should be provided to the
smal}l farmersz to enable them to pro-
cure agricultural implements, impro-
ved seeds, etc. at subsidised rates.
The cooperative societies should ren-
der assistance to the gmall farmers
in marketing their produce,

As regards the Minister of Energy,

I have already requested him and now -

¥ request him again to have an atomic
power plant or therma] plants in
Karnataka because Karnataka is one
State which is worst hit by the recent
power problems. That is why, in
thiz connection, I request the hon,
Fimance Minister and also the Minister
for Energy to look into this matter
and see that thermal plants or an
atomic power plan is provided in
Karnataka a3 early as possible,

In conclusion, I would like to con-
gratulate the Finance Minister again
amd conclude my speech by saying
that it should be the common endea-
vour of all of ys, rising above partisan
prejudices and passions, to harness
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the people’s enthusiasm for the task

of development. Thank you, Sir.

SHRI G. C. BHATTACHARYA
(Uttar Pradeh): Mr. Vice-Chairman,
Sir, this budget reflects the charac-
teristics of the present Government
and its massive fraud on the people
of thiz country which will add to
instability. I am sorry to say that the
Finance Minister did not have a iree
hand in framing the budget. The
Finance Minister should not take it
ill. - But he was the victim of circums-
tances. But ag a Member sitting in
the opposition, I must bring this to
the knowledge of this House and
through this House to the knowledge
of the entire of people of my country. I
am sorry to say that it was 3 command
performance. One of the serious
consequences of this wag that the
proposal for increasing the bank rates
was known to the elected industria-
lists and traders much in advance as
a result of which huge bank loans
were gecured by them before the
budget, was presented in Parliament.
It has never happened. It is a very
shameful affair and I request the
Finance Minister to institute an
inquiry. I wanted to raise it by way
of a privilege motion. But I thought
that I should first point it out in my
Budget speech. Sir, I request the
Finance Minister that he, ag an honest
man, should try to collect information
from various nationalised banks as to
how much loans have been secured
within the 15 days before the budget
was presented, by the industrialists
and traders in order to get loans at a
cheap rate of interest. It is because
they came to know that the bank rate
was going up. Sir, if this is not done
and thiz information ig not given to
thg House, we will be compelled to
bring a suitable motion. Sir, this is
a clear casg of contempt as well as
breach of privilege of Parliament and
suitable action should be taken for the
same. Sir, I will wait because I
have made a request to the Finance
Minister that he should find out and
collect information ang blace a report
on the Table of the House,
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Sir, the very survival of this coun-
try is threatened today by undeclared
war of secession by the Sino-American
axig in the North-Eastern Region and
deep economic crisis. Sir, I regret to
say that there is no direction in this
Budget towards the .solution of these
problems. Sir, it is very good to take
laurels by a cosmetic performance, 1o
give something here and some crumbs

" there, and frame the Budget in such
a way that it looks as if some big
reliefs are being given. But, Sir, the
country’s Budget should not be a
matter of gimmickry. The country’s
Budget, should try to solve the imme-
diate problems, the immediate dangers
that are facing the country. There is
no adequate provision for solving
urgent socio-economic problems of the
North-Eastern States as 5 result of
which secessionist movement in that
part of the country will get impetus.
So far as the economic crisis is con-
cerned, the  Budget will deepen it
further. ;

Sir, the Finance Minister patg his
own back by claiming that the Budget
is  anti-inflationary  because it is
growth-oriented. Sir, in his reply to
the debate in the Lok Sabha, he said
that there are two ways of checking
the inflation and that he hag chosen
the second one, that means growth.
Now, let us see whether this claim
stands scrutiny even for a moment. I
say, Sir, this claim is totally hallow,
The inflation wil] increase to 30 per
cent as the growth will be more nega-
tlye. Angd I wil give the reasons also.
Sir, many applauses have been given
tq the Finance Minister that he has
given many reliefs ang that Ris
Budgst is growth-oriented. But, Sir
I ‘respectfully submit that the 'relief-s’
glven to the corporate sector will be
counter-productive as it pcan earn
super-profitg ag it is doing now only in
an economy of shortageg which will
?e encouraged by the virtual scrapp-
ing of the convertible clause. Sir
whatever may be the reliefs, he 1.;
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trying to lock himself as a very pro-
gressive and socialist Finance Minis-
ter. He says, “The rich want more
but I am not giving the rich whatever
they are wanting.” But, Sir, one thing
is there. The rich in the country, the
bourgeoisie the capitalists and the -
industrialists are earning super-
profits because of the economy of
shortages. Anq what has the Finance
Minister done to tackle this? The
more and more reliefs that he gives

go to the pockets of these industria-
lists. They are not interested in
increasing the production. They are
not :interested in development, They
are interested in their super-profits.
And they can get super-profits when
there is an economy of shortages. The -
Finance Minister has not looked inte
thig aspect of the matter. I said in
the beginning that he had no free
hand in framing the Budget. This
Budgel” was a command performance,

Sir, the public sector which could
contribute to the growth, is  being
strangulated by this Government by
resorting to indiscriminate imports and
by tying up the public sector indus-
tries with the multi-nationals and by
refusing to restore anti-public sector
measures taken by the previous Gov.
ernments, The present Government is
acting ag a tool of colonial exploita-
tion by the multi-nationals and other
imperialist and capitalist countries
anq is thriving on bribery and corrup-
tion. The Prime Minister’s circular
to her Cabinet colieagues to follow
the policy of self-reliance is only a
cover for continuing  these anti-
national activities.

|

Only the other day by means of a
special mention I brought to the
notice of thiz House that nine turbines
are being imported although the
BHEL is there and can manufacture
them. These turbines are being im-:
ported at  the cost of the RBHBL
because it involves Rs. 1 crore pay off
on each turbine. This is the state of
affairs. This is how these bureaucrate
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will misguide the people. But there
are people who are vigilant and can
quite see through the game.

The failure of infrastructure is an
important factor against growth. The
Budget doeg not tackle the problem
seriously and imaginatively. I spe-
cially draw the Finance Minister's

" attention to the few suggestions. There
" is almost no provision for coal wash-
‘eries. I will just elaborate this point.
The high ash content in coal not only
increases the transport cost but also
. damages the plants. If there are coal
washeries then not only the transport
cost will be 18 per cent less but our
sophisticated plants will glso be safe,
Then there should be mechanisation
of coalminer’s. Then we should pay
special atbtention to port development,
" on-shore and off-shore oil exploration,
power generation and wagon produc-
tion. These are the real things which
should have been tackled to imprave
the infrastructure. He ig taking
laurelg on the ground that he is try-
ing to improve the infrastructure.
How? Just by mentioning these things
in his Budget speech. If he was
serious to restore this infrastructure,
he should have given his thought to
this problem. But there is nothing.

Similarly, the problems of agricul-
ture have not been touched. There is
no direction regarding the waler
management. Sir, 45 per cent of our
irrigation  potential has not been
touched as yet. I woulqd like {0 know
what the Finance Minister has done
in this regard. Nothing, No special
steps have been taken to increase the
production of fertilizer. The Bharat
Heavy Plate Vessel, which can manu-
facture fertiliser plants is without
order hook. The cropping pattern
has not been changed nor have any
special steps been taken in that direc-
#on to solve this problem urgently,

Sir, although the Finance Minister
and thig Government are contemplat-
ing the implementation of the 20-point
programme, again there is nothing in
the Budget.. There is no direction in
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the Budget for the land-reforms and
for distribution of land to the landless
people, without  which agricultural
production cannot improve. Even
many existing tubewells are out of
order. No adequate and sufficient
steps have been taken to increase the
production of ocilseeds and pulses.
The problems of education and unem-
ployment have been ignored which
are bound to add to the tensions and
instability. The reliefs worth a
paliry sum of Rs, 16 crores are only
notional and will be pocketed by
traders. Here the Finance Minister
has tried to take mony laurels, It
wil] not even come to .001 paise bene-
fit per citizen. The traders will say
that because of the high cost of inputs
and because of the high cost of
transport and other things, we cannot
give any relief. No relief is being
given because of these enhancements,
Reliefs worth  Rs. 16 crores were
mentioned by the Finance Minister. I
was present at that time and every
time the Finance Minister wa3s being
applauded for this. The common man
wil] get no benefit. Therefore, this
Budget, may be apparently beautiful
to look at but is really dangerous to
the stabilily and survival of India.

1960 ]

- For God’s sake try to mend, otherwise

the future of thig land is not safe in
your hands.

PROF. D, P. CHATTOPADHYAYA
(West Bengal): Sir, at the very
beginning, I would submit that better
we rea™se that like politics, economics
—particularly that part of economics
which we call budget-making, practi-
cal economics—is an art of possibility.
Now, many of the ecriticisms I heard
from the friends opposite, rest on an
assumption that impossible and the
moon could be obtained. So, if we
confime ourselves to the constraints
under which the Budget has been
framed, then many of the criticisms
appear misplaced. I would say, Shri
Venkataraman’s Budget is a calcula-
tedly risk-taking and growth impart-
ing Budget and the best possible
unedr the constraints obtaining in tiie
national economy as 3 part of global
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ecoomy. Whatever fmight be the
skill and the intention of the Budget
makers or national economic policy
makers today in any country, parti-
cularly in the thirg world countries
and developing countries, it cannot
be segregated in any significant man-
ner from the world economy. So, if
this perspective is borne in mind, I
think, Shrij Venkataraman has done
a very remarkable thing. It is really
a delicate task, very difficult task,
but very igeniously worked out.

Personally, I would like t0 ‘hank
him on two scores which are rather
personal, for having agreed to set up
firstly the Export-Import Bank, and
secondly, the National Handloom
Development  Corporation. If 1
remember a right, right from 1973 1
sent this proposal to the Finance
Ministry that we need an Export-
Import Bank. As Commerce Minister
I thought that it was necessary but
it took some seven years to pemsuade
other Ministries and other concerned
policy-making bodies and to counvince
them that it was necessary. 1 amn

very 'glad that it is in Shri Venkata-

raman’s time that this decision has
been taken by the Government,

Also, Sir, this Handlcom Develop-
ment Corporation is a part of the 20-
point programme. You would recall
tnat there was no Handloom Develop-
ment, Commissioner. We had onily a
Textile Commissioner, But in a big
huge country like ouns, handioom
sector is only second to agricullure in
terms of employment potentiality, and
otherwige very important. But there
was no Handloom Development Com-
missioner’s organisation at that time
and we thought of creating it. We
did it bug it was undone during the
Janata period unfortunately. So, not
only that what was undone has been
undone but a step beyond has been
advanced and a separatg corporation
has been set up.

SHRI SUNDER SINGH BHAN-
DARI (Uttar Pradesh): There you are
not correct.
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PROF. D. P. CHATTOPADHYAYA:
It wag removeq from where it should
be, and it was wrongly placed. And
that it hag been wrongly placed, has
been realiseq now. And before the
Sivaraman Committee, if you see, you
will find that this problem was not
attended to which, in its importance,
is next to agriculture, as also in
terms of economic potentiality amnd
growth. So I personally welcome this
Development Corporation in the
handicom sector.

Before I 4urn to some specific
aspects of the Budget, I hope it will
not be out of place if I mention some
of the gibberish mouthed by some of
my friends opposite in an ostrich-like
tashion quite oblivious—I do not know
how genuine—apparently of what Las
been achieved. This is 2 music which
I have bzen hearing for quitz zome
time. It has been said that the
Congress has not done anything in
the last 30 years. The people whe
have said it, many of them, are very
old and some of them are very good
Congressmen, Sometimes, even
obvious things need to be répealed.

 When this country was free, in 1947,

the food production of the undividod

India million tonnes. Now,
today, > population has gone
ur or 64 crors, we have
i e rererd v fopd
p: This
is JRLGI PR U SF=S S NPT &4 8 EXRTTI R S RET ST

SHRI PBHANU RATAP SINGH

(Uttar Pradesh): 131.6 miilion tonnes,

PROF. D. P. CHATTO o
On a libera} estimate .. L
requirement may perhap:. i
million tonnes. But we can go up.
We have, that way, made a vsery
significant dent. When the country
was not free, the longevity of a per-
son was, if I am not mistaken, 28 or
29. Now, it ig 55 to 56. These figrres
¥ am mentioning simply because these
are unmistakable and very reprasen-
tative figures ang indicatorg of, in
one respect, the health of the economy
as well ag the stalus of social justice,

{
|
|
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This is because health and education
are $wo major indicators of what we

call social justice, dovetailed to
economic  growth, which has been
achieved. 1 would not refer to other

statistics in regard to road and trans-
port expansion, increase in the num-
ber of schools and colleges or the fact
that in between U.K, on the one hand
and Japan on the other, India is the
country having the largst and the best
possible technological and scientific
personnel. Under-utilised; true. Brain
drain; true. But these are the facts
and many other facts, collateral and
parallel, could be cited in support of
the magnificant things whigh have
been achieved in thig country. It is
not a question of whether the Janata
Party has done thig or the Congress
Party has done this. It is the nation
which has achieved it. We should
take pride in it. In our zeal to deride
eur political rivals, we should not say
that nothing hag been done. This is
what I  call a deliberate gibberish
mouthed by the ostrich-like critics. If
Wwe bear in mind these things as to
what has been achieved, then, perhaps,
in regard to what is possible to be
done now under the circumstances,
our criticismg and our suggestions to
ihe Gpvernment of India may be of
some help.

%

I heard the other day my friend,
Mr, Piloo Mody, pile-hammering and
pillorying Mr. Venkataraman's sound
policy, which are measures of punish-
ment. But with his very heavy
weight, his pile, hammering method
of punishing Mr, Venkataraman, on
scrutiny, turns out to be very un-
sound. He has quoted very selective
figures. As you know, from the vast
sea of statistical figures, you can
always pick and choose in a very
unrepresentative and in a very pre-
judiced way. Thig is precisely what
he has done. I am referring to some
of the statistics which he has quoted.

(Interruptions)

I would say, Mr. Venkataraman’s
Budget, if I have rightly understoed

[3 JULY 19801

t

-1980-81—General 110
it, not only maintaing the rural

reorientation or the village thrust, hut
it also goes a step beyond. A patient
and careful analysig wil] reveal this.
There may be, of course, plus and
minug. You may say in respect of
one thing, it is less and so on. Om
the other hand, if you look at the
different figures, the many heads and
sub-heads, you will find that he has
allocated more money for the rural
sector. The total allocation iz more
even taking inflation into account. Te
say that in agriculture, nothing signi-

ficant is being done or |has
been done is absurd. I would
give w@ome  figures in regard
to sugarcane production.

In 197172 sugarcane production in
terms of million tonnes was 11.63 in
India, In 1976-77 it went up to 15.85
million tonnes. In 1977-78 it want up
to 17.96 million tonnes, In 1878-78
the decline started. It came down to
16.04 million tonnes. So, these facts
indicate two things—decline in~ the
sugarcane production had set in evem
during the Janata period. For the
sake ©of brevity I am not saying the
Lok Dal period or the Janata period.
It can be pre or post split Janata
period. So, the sugarcane production
declined and the result is, all abuses
are being heaped on the present Mi-
nistry and naturally the main burden
is thrown on the Finance Minister.
But a serutiny will reveal that in
order tp bring down the priceg in
hurry—because they knew they had
io go in for elections, being wiser
they had anticipated that the elections
were coming—thy released stock. Stock
management or inventory manage-
ment, as it iz called, iz =an
important part of the politics.
Since there wag a quarrel, they knew
that the Janata Government wag
about to fall. So, what are you going
to go? You just release all the gtock
to bring. its price down. That you
did. You knew from 1977, 1978 and
1979 the sugarcane production had bees
coming down. There was a comfort.
able gtock. But it had to be released
in an orderly wmanner. Otherwise
what coulg happen has happened.
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You know, even in those days, my
friends must be remembering, there
Wag a criticism that sugarcane was
being burnt on the field, even during
their own regime. Certainly, the
Janata regime wag professedly pro-
rural people, pro-village people. So,
they hag no animus against the cane
growers, but aven during their regime
the sugarcane had to be burnt because
their was a bad policy.

On the oilseeds they say wrong
thingg are being done. You see oil-
seed production in 1971-72 in the
country in millions tonnes again was
8.75. In 1975-76 it went up to 9.91
million tonnes. It is a significant
rise, the highest ever in the coun-
try. 1975.76, unfortunately for them
and not unfortunately for us, asso-
ciated with the period of emergency
and a gpurt of economic activity ap-
peareq in all spheres of nationa] life.
It went up to 9.91 million tonnes, the
highest ever. Evepn then we antici-
pated that there might be a sort of
shortage and during 1976 end, that im
the later part of the financial year of
1976-77, there wag a big order placed
in the world market for the import
of edible oils go that the oil price
doeg not go up. And 55 a result of
that, when we lost the power and
they came into power, they got the
benefit of the import order placed by
the then regime, the out-going Cong-
ress regime. So, the edible oil price
fall in 1977-78 is not attributable to
the sound policy-making of the Janata
Government. Figures will beyy it out.
In 1977-78 you wil] find that oilseed
production has come down from 9.91
million tonnes to just 9 million ton-
nes, nearly a million tonne fall in
production. Thep again in 1978-78
bhere is a partial pick up by 9.50 mil-
lion tonnes. So never thai level of
391 million tonnes of 1975-76 was
reached. Coming to foodgrains, as
you know, production has gone up ip
1972.73 to 97 million tonnes. In
1974-75, it wag 99.8 million tonnes; in
1975-74 it was 121.03 million IoRmes;
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in 1977-78 it was 126.41 million ton-

nes and it has culminated in 1978-79

into the figure of 131.37 million ton-
nes, A very pbjective analysis will
convincingly show that thig is the
spin-effect of what was done before
1978-79. Agricultural revolution is
not like house construction. It ig mot
like construction a 2-storey building
where if you have a good architect
and you allow your contractor, almost
force your contractor ip work day iu
and day out, you can throw up a

building overnight. Agricultural pro- -

duction is not like that. It ig the
cumulative effect of a serieg of policy
decisiong made over the years, exe-
cuteq over the years.
questiop of deriding the performance
of what went before March, 1977, be-
cause even March 1977—i.e. 1877-78—
ig also significant. The figures will
show thay it weaves a pattern: 1975~
76, it was 121 million tonnes, 1977-78
126 million tonnes and 1978-79 131
million tonnes. Then it grops down
in 1979-80. It has come down not
because the Janata Government hed
come down but because of factors
beyond the control of either the Con-
ress or the Janata. So when we cri-
ticise our political opponents, —we
should jook to what extent it is attri-
butable to natural cauges and to what
extent it is attributable to human,
particularly  political and econoniic
causes.

[The Vice-Chairman (Shri Sawai-
singh Sisodia) in the Chair].

On that score, T have always found
that our friends opposite have follow-
ed a sort of ostrich-like policy. They
are very informed people and if they
make uninformed criticism then I
should say that they have opted fur
an ostrich-like policy.

I wag looking into the gpeech of my
friend, Mr. Piloo Mody. He was
apparently quetinmg from the figures
given in the Budget at a Glance for
1980-81.. National Rural Bmployment

So it is nmot a
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Programme: In 1979-80, the provision
was Rs. 350 crores; Mr. Venkataramap
hag brought it down to Rs. 340 crores.
* You can always do it. Sp Mr. Venka-
taraman is bad to the extent of Rs. 10
crores because he has reduced this
amount ang he hag taken away the
Rura] orientation. It is a bad criti-
cism, Figures are below it and figures
are above it to justify—and justify
massively and conclusively—that it is
a misplaced criticism. I will just
give some figures. Drought Prone
Areas  Programme: Mr. Charan
Singh  provided Rs. 44
Mr. Venkataraman had provided
Rs. 49 crores. Command Area
¥ Development Programme: Mr, Charan
Singh provided Rs. 29 crores and
Mr, Venkataraman has provided Rs.
37 crores. Fisheries. Thig ig also
intended to benefit the poorer sec-

tiong of the people and for this
Mr. Charan Singh provided Rs. 20
croreg and Mr., Venkataraman has

provideq Rs. 34 crores. Under ‘Other
Programmes'—i.e. allied programmes
-—Mr, Charan Singh provided Rs. 152
croreg ang Mr. Venkataramam Thas
provideg Rs. 205 crores. And under
the general head ‘Total'—ie, under
General Economic Services and Agri-
culture and Allied Services, of which
National Rural Employment Pro-
gramme ig am important part, thig is
the only part picked up by my friend.
Mr. Piloo Mody, and hxghhghted dis-
proportionately only to criticise
Mr. Venkataraman and gay that the
rural orientation ¢f the pre-split
Janata regime has been takem away.
It hag mot been taken away. It has
been maintained, sustained ang spread
over further and the figureg will brimg
it out more clearly if you, Sir, allow
me to quote a little more elaborately.
Sir, it you look at the detaila of reve-
nue disbursement, you will find that
under the head ‘Agriculture and
allied services’, in 1979-80 (i.e. dur-
regime) it was
Rs. 871 crores, whereas thig year it is
Rs. 916 crores. We could go imto the
details of revenue disbursement. In
respect of watey and power develop-

crores; .
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ment—that also has a dominant rural
bias, rural orientation, rural objec-
live—it was Rs. 126 crores, but now
it iy Rs. 148 crores. OQOne could get
it from page 7. For agriculture and
gliied services, Mr. Charan Singh pre-
vided Rs. 350 crores; my friend Mr.
Venkataraman hag brought it down
to Rs. 244 crores. That is true. Now,
again look at power and water deve-
lopment, under details of capita} dis-
bursement because at this moment
power and water development are
very important. Mr, Charan Singh
provided Rs. 312 crores; Mr. Venka-
taraman has provided Rs. 389 crores.
If you look at the State Plan and non-
Plan provisions—that is also very
revealing—under the heag ‘Economic
Services’, the lasy year’s Budget pro-
vided Rs. 564 crores; in this year’s
Budget it has been provided Rs. 612
crores. For water and power deve-
lopment it was Rs. 592 crores last
vear; in this year’s Budget the provi-
sion is Rs. 725 crores. So it will be
very interesting to look at the total
figures also. In respect of the total
economic service, the Budget provi-
sien in 1979-80 wag Rs. 6,309 crorves.
That was the Budget provisiom. It
wag revised later on and after revi-
sion it came down to Rs. 4,045 crores.
So when the Budget was presented,
an impression was gought to be creat-
ed in the country that there was a
huge investment. But when you go
out of the realistic perspective and
play to the galleries with inflated
figures, you will have to fall back
later. That iy why from Rs. 6,300
crores you had to fall hack to Rs.
4045 crores. What Mr. Venkatara-
manm’s Budget provideg is very inte-
resting. It is Rs. 6,775 crores,

So, wherever we look, wa find that
this year’s Budget provision indicates
rot only ; maintenance oy but also
taking it further ahead, the imtention
of the Congresg Governmen; evident

fromm the 20-point programme. The
content of the 20-point programme
under differeat heads hag heen

accepted even by the Janata Party.
It we sit across, if we analyse it step
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by step, they cannot deny it. There~
fore, whether you like the 20-point
programme or not—which ig 5 diffe-
rent proposition— thig rural orienta-
tion has been maintained. The figures
can make it very clear.

Now I woulg say that there is mo
denying the fact that the causes—one
might say incurable causes, but [
think given co-operation from 2l
quarters they are manageable causes
—of inflatioy, are there. Whether we
can find a cure, I do not know. That
is why I said that this ig the Dbest
possible Budget under the cons-
traints pbtaining in the country. Un-
fortunately or fortunately, the eco-
nomy of the countiry is inseparable
from the world economy. If you Jook
at the inflation in 1973, 1974 and
1975, you find that it wag not inflation
of our making or choice. If there
is some inflation thig year, it will not
be of Mr. Venkataraman’s choice or
making. Sometimes inflation ig in
spite of us and not because of us. It
ig true that technically we have de-
linked the petrol price matters from
the Budget. Rightly, the Government
has done it because it dependg upon
our management capacities, It falls
outside the capacity ot the policy
management, the policy makers, the
Finance Minister znd the Governmeni
‘ag well. But from 1975-76, after the
tom wonmg 1073, 1974 ang a part of

v will find that the fury of
indation in the worlg had abated.
Similarly, you will find that during
the period 1977-78 there wag not a
significant oil price rise. There was
a relative period of Jull coupled with
good monsoon. You did not have
very big inflation spurt between 1977
and 1979. But I ghall not mind if my
Janata friends claim credit ¥or that,
that that relative lull was because of
them, that from within the world
they controlled the world economy.
I think ihis is a naive proposition.
It is not borne out by the facts. But
the point is our attention should be
very pointed. The policy-makers'
attention  particularly should be
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drawn to the fact that in the laat
two years, three years the petroleum
price hag already increased by nearly
37 per cent, and it ig only the day-
before-yesterday that three OPEC
nations have raised their per barrel
price by two dollars plus. And this
is not the last gtraw on the camels
back, and the Indian camej is not
strong. But OPEC countries pther-
wise Iriendly to India think that
India, hecause of its economic gound-
ness and industrial base, can take any
burden, which in fact we cannot.

Now, world infla%¥on means it comes
right across the shoreg of the Indian
seas. Therefore, I think that the im-.
port policy needs a very hard look.™
The Janata Government, unfortuna-
tely, thought that the panacea for all
the problems consists in making more
and more imports, liberalisation of
imports. As a result of that the gelf-
rejiance plank hag been Weakened,
the capacity utilisation has gone down,
the public sector companieg have
been relatively ignored and the im-
port bill has gone up.

We left in 1977.78, for the first
{ime, perhaps after 10 or 15 years, a
surplug trade pudget. But we do no:
claim exclusive credit for that. But
now the deficit has come to the ex«
tent of Rs. 2,200 croreg or so. I will
beseech the Finance Minister to give
not only a harg but a harder and
closer look at the import policy., Im-
port substitution is noy being much
talked of these days. So, thig Janata
Government legacy should be abam-
doned as early as and ag decisively as

. possible,

I would also welcome the policy
measureg calculated to promote more
production. Ipn an economy of ghort-
age, not only there reigns high price,
but there appears also other collaterai
abuses. I welcome the tax relie? he
hag provided to the milliong of the
middle-class, which ig likely to reX
sult in more savings, ang alsg in res-
pect of the wealth-tax and other tax
holiday. I alsp welcome even that
conversjop clause. All these incea-
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tives, 1 welcome, because their pri-
mary objective—I subscribe tg it~—is
more production. More production is
one of the main plank wherein infla-
tion e.oulgi be, {0 a significant extent,
fought.  That is why thig ig all right.
But here I would add a word of cau-
tion, This is not so much a question of
policy-framing as of economic ma-
nagement because when you give in-
centiveg 1o the capital factor ot pro-
duction, pléase see that capital is not
pampereq below the level of desired
efficiency and it is not lulled into
smugness and inefficiency. After all,
this is a very populous counfry and
the intended mode of production
shoulg be labour-intensive, There-
fore, any concession, howewver well-
meaning it might be, given to capital
should be of 5 nature that the labour-
intensive (®tection of the economy as

" a whole is not taken away. After all,

thig is primarily an agricultural eco-
nomy and in the Gross National Prc-
duct the contribution or the weightage
of agricilture is much higher than
that of industry. The economic
management is not entirely in the
hands of the Finance Minisber—hisg
colleagues, other Ministers, and other
Departmentg should co-ordinate their
executive activities in a manner that
the incentives given are really reci-
procateq by the concerned people.

As I gaid right at the beginning,
when 1 was giving him my personal
tribute... (Time bell rings). 1 will
stop soon. To get up the Export-Im-
port Bank it took seven years. If it
had not been a fit instance, T would
not have cited it. But this is also
symptomatic of our decision-making
process in the country. Between con-
ceiving , projecy ang getting it clear-
ed by the Government through the
concerneg Ministry, through the
DGTD, through the Planning Com-
mission, through the Finance Ministry,
often the cost goes up and the esti-
mated cost of production goes up by
50 per cent and sometimes by 100 per
cént. i not more. Thig iy an im-
portant aspect. I remember one per-
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son was at least almost impatient amd
angry over it: Sanjay. I often heard
him reacting glmost impatiently amd
angrily. 1 entirely endorse this im-
patience of the young man. For that
matter, even old men ghould be im-
patient ang angry. Between conceiv-
ing a project gnd executing it, one has
to suffer a time-lag of five to geven
years. Think of the wasteful expen-
diture gne hag to incur between the
setting up of the project and its going
into production. It is an old thing. I
myself tried but I could not go much
about it ag a Minister. But even then
good things should be attended to
promptiy and whatever measure of
suceesg we can achieve we should try
for. 1 remember I handed over to
the Planning Commission the task of
formulation of an export-import
policy. It took four years. My tenure
was over but the policy was not for-
mulated. I thought that since the
Industry anq Commerce Ministries
were so much preoccupied with day-
to-day workings that I should give it
to the Planning Commission, to the
professional people, to those who have
got a theoretica] thrust and grive.
But it took four years and it did not
reach me. And I laid down eoffice. I
say this is not a freakish case. There-
fore, I will request my friend, Venka-
taraman, to see how this red tape can
be made green, if not green, at least
amber. Otherwige I do not know
what will happen. Ali planning will
go awry because of this time-lag, this
unintendeg time-lag. So the sefting
up of the Economic Committee for
Co-ordination iz welcome. Bui I do
not know whether there ig now an
Export Comumittee of the Cabinet, It

was there, Angd if it has pot been
formed, I think, the Finance Minis-
ter and the Prime Minister chould
kindly see to it that it is formed be-
cause in the reviseq context of the
economy, export ig regaining its em-
phasis and it should be institutionally
backed. A Cabiney Committee® of Ex-
port is absolutely necessary, It was
there at that time. I find no reasor
why it should not be now. :
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Another important péint I would
like to make—and 1 said it earlier
also—ig about agricultural income
tax. I do not mind Shri Venkatara-
man giving concessiong to the indus-
trial corporate sector. But I do mind
if the nation doeg not get back any
return from the Green Revoluiion
which %as broughi about in this coun-
try after spending a lot. I have a
fear that among a section o¢ the rural
people money ig being accumulated
and saved without being taxed for
the good of the nation. You may
raige the wealth tax limit. I do not
mind. But the question ®f agricul-
tura] taxation ghould be given a close
Iook. Now a thin section of popula-
tion like the salaried peopie and in-
dustrialists—not so big—rare over-
taxed. At the gsame time gome rich
people in the rural areasg are left cut.
It is not good for the mnation as a
whole, Therefore, agricultural in-
come tax should be imposed on them
ang it should be rightly administered.
This ig very important. Otherwise,
these rural savings instead of being
invested for the purpose o national
deveiopment will remain out of the
banking system, and wil] gtrengthen
the village money-lenders who will
retain the strangle hold of the village
economy. The result of the Green
Revolution ig not coming to the na-
tional coffer or the banKing gystem.
Consequently, the holding capacity of
the village {raderg increases and that
pushes the prices up. This also
weakens the banking system in the
rural areas. The money that iy being
sdved ang deposited in rural banks
migrates to the town areas pecause in
the village areas sufficient number of
people ig not there who can take loang
from the banks. ‘Therefore that
money, instead of being put to the
optimum use in villages, migrates to
the town areas. There should be a
policy laying down the percentage of

. the rural savingg which ghoulj be re-
tained in the rural areas for invest-
ment purposes. ’
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One word about agricultural prices.
In anothey connection I raised it yes-
terday. Whether it ig sugar price or
whether it is cotton price or whether
it iz jute price whether it is the food
or commercia] crop price, if you take
statisticg fop 10 or 20 years, you will
see a uniform feature—production
high, price crashing, production low
and therefore high price. Thig sort
of fluctuation . hag to be removed.
Agricultural Price Commission is a
good institutional device for the pur-
pose, but it ig only notionally good,
but functionally not adequate. There
shoulq be a gort of rational economic
nexug between the producevtlevel -
price and the consumer-level price
so that the agriculturists cannot gay
that they do not get their due. Aad,
Sir, we the consumerg cannot say
that we are not getting at the right
price. What will be the correct eco-
nomic relation between the growers’
-leve] prices, that is, the prices that
the actual growers must get and the
prices the consumers pay shoulq be
fixed? 1 mean the actual growers. I

- do not here mean the traders who

have the money powers, who are
hoarding the crops and grainsg and
handing the same over to the Food
Corporation of India or the Cotton
Corporation of India or the Jute Cor-
poration of India.

Sir, herein comes, besides the ques-
tion of price indexafion polity, (he-
question of marketing policy. The
Govermment ig not giving™ adequate
money to the Jute Corporation or te
the!Cotton Corporation of India. The
Food Corporation, perhaps gets it
Therefore, you will find, Sir, that in
one yeap there ig glut in the market.
This year, for example there 1s g0
much of glut that India ig selling
jute ang there is nobody in the world
to pick it up. It alsp happens in res-
pect of cotton. So, in the sector of mar-
keting, Sir a lot has to be done. Since
we are very much interested in
the lot of the rural poor, I think that
marketing policy hag to be taken care
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of and the marketing problem has to
be tackled. Sometimes we take satis-
faction that we have given the right
price, but we gre not quite sure whe-
ther jt does reach the intended per-

s01, the grower. In ‘ffact, the
middlemen  and others take if
and they have it. So, Sir, I will
just say one thing, Please think
of these aspects, namely the
price indexation of the agricul-

tural prices and also the marketing
policy. Then, Sir, the other thing is
the Food for Work Programme.

THE VICE-CHAIRMAN  (SHRI
SAWAISINGH SISODIA): You have
to conclude now,

PROF. D. P. CHATTOPADHYAYA:
I will just finish in one minute, Sir.
I will then sit down.

Thig Food for Work Programme,
Sir, has been very much abused. It
is, I will say, a wsocial justice prog-
ramme and I won’t say that it is
strictly an  economic programme
because it has not added to the pur-
chasing power of the man who are
given the food nor does it result in
the creation of any capital assets
which could be used Ilater on for
nationay development purposes and
this not because of the Central Gov-
ernmentg policy, but because of the
policy of implementation followed
by many State  Governments
which they do that with primarily
political motives and considerations.
Sometimes money is doled out; food
is doled out; and this is done against
fictitious names. It is shown that so
much road has been constructed, but
actually nothing has been done.
Somelimes it is shown that so much
of earth work hag been done; but, in
fact, nothing has been done. So, Sir,
sometimes they say, jokingly say,
but not incorrectly, that the Food-
For-Work Programme. a well-mean-
ing programme, has turned out to be
a Food-for-Fraug Programme. We
have to see that this fraud is not
played on the Central Government
because from the Central poo] the
foodgraing are released and a vigi-
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lant eye should be there.

My last word is this: The Food for
Work Programme ig indicative of the

poverty of the rural millions. ¥
these people’s purchasing power
cannot be increased, then, I am
afraid, many of the good things

rightly conceiveq and rightly formu-
lated by the Finance Minister will
remain perhaps a theoretical exercise,
1 say this because our grosy national
product figure is good and the figures
for fooq itemg particularly are wery
impressive. The aggregate picture ig
very impressive. But if you take a
segregated picture then you will see
that the number of the people living
below the poverty line js increasing.
It is a paradox, Sir, that India is ex-
porting food now. At the same time,
India iy giving to its people food whe
cannot earn that food and who deo
not have the purchasing power te
purchase that food, to have that food.
So, we can take pride in the fact that
India ig having enough food and ex-
porting food while the Soviet Union
is to get it from outside. with a
population ¢ne-third of India’s and
with a lang mass which is six times
larger than India’s, It js a matter of
pride, no doubt. But, at the same
time, the purchasing power of the
people should be lookeg into. The
land reforms which have been initiat-
ed by the Congregs regime and exe-
cuted to a greater extent, should ke
followed up more vigorously and if
the purchasing power of the rural
masses, rural millions, is not increas-
ed, then the management of the
economy or the other goog things,
very desired things that we are plam-
ning and proposing, would not yield
the intended good results. I am sure,
Sir, Mr. Venkataraman, being per-
ceptive and sympathetic as he is te
the causes of the rural people, will
look intp this aspect which is net
often dramatised and, therefore, is
often neglected. But this ig the erux

of the planning and development
process in the country and for the
implementation of this thing the

Budget is a very important instxju-
ment. The purchasing power of the
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ruraj milliong hag to be increased.
Otherwise. Sir, the social welfare
plan like the Food for Work Prog-
rarame wil} not be a substitute for
ecomomic growth with social justice,
TPhank you.

Miaeeiags faew (ws 93w)
IURATEET T, 98 WG FYIT FT 3H
QA F EAIRGATATHA AT A g faar g
IFF JIH F 0F I35 Fg AT IGATE
GIF UF q9 F fAw a1 ¥ gAREHAR
g f wre q% fras fergeam & faw
wHT ZC AR TA & FF INAT Fafand
& At f& sy F1E mfmwrer
avus | greaee F1 § favemw F%
TIAT THY WY Agt @ | afEd
ST HTOT & §THTT G AT A1FAT
ag %z & fF ag T awe amfane
agt &, st & oo AdY §, ag fgrgeam
e IS g Aamid fawow Mz
famnfgar W30 9T 99 3| qE 99T
HIAAT G FT §, AL i-ATH FT
EHTFT A gl &7 M- gaAqT
fag o 70 O% & yafes gRi—agd
a2 fmal # fag s sg Haga e Ted
& o oE aTw A fug ™ & fore Fea &
¥ gu ¥ 5 9qe #1 BT 7 § UFWEA
g ¥ 7, afFT gl g ond ggd
qEVACH § AFTAAE | g 5 THT GG
o7, 97T SYTHZTRGTHL 1 0TTHE FLAT |
ZaFT 9T fa a2 9 | feqar arer
FTT Ty gwE § g &7 w0 w9 fregara
¥ W 9 TG FHA & | AT AWEY
TFG A 1417 FOTRGC FTHRTE
wRaESITSAMEED T 7Ry
¥ ST RYET AT §F TS IT AT AT {RIT
FTITITET AL A [ARTT & A AT
5 AT FUE €I § HYT FTFFT | 7
- fEara e & § s arfas
TG ne A war § fEafa safsa
FO3 FOF 3@ T fgmgeoa o
g 712 €947 § 1 ATd 7%
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t f& a1 35 awe damw AT WAE
g39mwr g wy fagw 0§
fegeama § UF gAY § 19 54 WQ

AT AT 712 F § 54890 92T

1 ¥ g qumar g (F39 g me
frge® § wr izt wEad 656
®9Q &Y ATLAT | woAd feage §1% ¢
AT W T fgrgearT & aE ¥ @
F A St @ E s ofmn w7 fY
TR F W@ F T 7w F 9w wie
Fifaw #TE & 1 57 & 7Y Fg @rg,
CATT FHOT F A A, 45 WG
T os AT v fageaa
F.9 TS A FLI-FCF 83 FiFET M
TOET T @7 F 1Y @T 21 WIEg
far weft sfv #7177 o7 averg g
Fulrend| § fergean naT &w € war
15 HREET AR 11 75 RFHT T q&ATq
FE | FTWTAF F A F 9T
fom &1 2 1 wee F77 5 Tade WX
AL FH FXNCAT | SAVE VT TEAHTH
F@IE ! 5T 5g 7g a1 5 gadze
qed AwHe FGfAn aAId g, agadw
FfaT a97 Y & | IFF HFTEAH TS
AT % F2GTTaT 7 I &, 719 AT
g | BT S ;T FH FF A0 A W
SHTRT HIEET fAsATT | S9% gETEe
3 W T BET Feofqur @ =g g
FEAT | FACH G T MG o, -G AR
Ziar @ agr T FGT 1 HIY ¥ Ag
Fga f& ot e wiwelm wafaat
FAAMT AR M Fr o7 foaw wiw
IHE Y A FHY gl ag FEy faduy
FwfAaY 9T e Wit g WY E]
arsely gem v g7 A, kg oan
TH7, FNT g faae & Fofagt & g
FAUST T HATHT FHAT § | d§-
eum woafaat 3@ dw & mat
FUTT VIGT FIZT A AT @ &, 39 a0
X wedi-Awaq weafqay 1 aa F g A
wIW ARHT ¥ IWATT X7 A9, I

i

i
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wifaw & fagar 60 wigwa fas faust
TR AW ¥ FATY &, IqH FIT IN
QAT TAAET OFAT ATEAF faar
o7 | ST I E, AT IS E, B
FTTIATH AT AT AT IqF FIT AT
YA | FT W19 HE I E1F A AR
TqaT BT &1 &, %69 [HWHT HIALT
famm ? gg areq Ay wgw v Fg asiT
TR BTG |

AN FZITTETH ST AT I TG A |
7T TR ATEATE IAF AZ AT H AW
i AT &1 AR fagiv fgegears &1
HvAY 9 T AT § W GF FT G
@ E | AT Y aF averdt § | X SRaT g
fox et @9 €5 § ol GAETE AT g |
T A qH 3§ 19 F qEad w7 A
FIE TFATE TG | JHHT JIIT /T HTTHT
avFE T fgs | 98 A A 5w
a1 §S g arfem w1 wiFEr famr
% Ta7 fggrm H AT A @ &
areE oY gq 9 ifeus ® & fv oo
fargea T ¥ AN FT 5@ A & T 5 |

@0 AT § 78 FAT Vg7 § F
g 3 iy gum 2w, T@d QY
&l & | Tge 9, @, A mifs o
50 %ed| Wew FA frar mar, g7 famat
F1 2 Tga fAely o W 7St A19T
IaFT G wT faar § | @y fHawr
WIS EWT 7wy eeiw v & fF
fergmm &1 fFwA gweE @ 7
@ f o7 aFr aEmEYy, ar aEgersT
7 g1 awdY & fergeaa H oww A
W TIAT AW HIX AFH FT A
a5 9ru | feegram HOfa|Ar qATERT
gt AT At ¥ wAr, ¥ w8 faw
oge WU WIS HowEr A7 % fergEe
¥ gl FIT@ Al J 40 BEE 9
180 FYEEY FT TATH FA14T §, T FAT
WE | 3.41 %o T FY AT gE B

L
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areTe # 8. 24 G4 Y fawdt & 1 ;T
mT ¥ 9 T dww aan F g g 7
sy AT faarfaar #1 OFT AT
FATE AE gu & | AT F A
forgea@ ¥ 4 goX FUT HIEX FIST
qZT W GwAaw fEEw A1 A am
%\ W9 FBA § WIET BN 1 AT 5 ®o
a7 7 BOT § SATET 1 AT IT S AT
xyel fgrgeard & a¥, 39 F FAY AT
2 33t ey | A feRgEr AW
Hfsw 8l FF TH FT HTET T Gl
@ st sy # frefaar v
a7 U are TEEE FIT & AT T 9
L0 ®o AT 5 &Y W & fgma ¥ ixw
Tl 3, TR @S { AT T AT A
ST | &t 7g FET At § 1
S @y GET AT FATEA | TG H
a}qgm@%,w%aaaﬁﬁ# £
vgge AT AWk, afdd § e g
ff wge mAR A F [l &1 AT
qEe & afes d T wE aR
S 7E WETE T TR g, WR-ERT
gqéwﬁaétﬁ,w%mam’fqﬁw
arerd g, # AEiEE wwa | i
#F gy zaar gy faaes FE0 A0EAT
gfawwmrmﬁm&mﬁ
eﬁrgérarga-—grwgawéi fograr &
Fer ATt ST FEAT W THHL TEA |
Forg gE@r W FATT OAFW | T
AT HT S R | 2,70 ®o A
a8 5. 80 ® # fawdy 2 1 fggEm™
F 5z arw, s o fgregeam™ &
F® mEarqa H §, 5 E AT FgAT &,
T AIad w07 Ag 92 TeE
T FH &Y FUS TAT A 2, fae
ST G A A ST S0, A LIRS
Tz IAM A Fhq 70" A1 ®FUZ
TqAT AT G |

R ww oaw ¢ fF oW el
% A9 I aYFUI LT ATA Y
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RATRr [z Iwmaty FAG &, W I
Sz sgmelmt & s faw 6 @
g S F@ . oam A oaqAr adf
qEAT, WG qF STAT 2 | IAF AT
1 frmar 2 wuEr W ogE qar
T, o A1 T wAg 2§ ow
wiEr & fgmtr wmEr ¥@r F o
oy Fgl o saar 4 ghrar &
tag Zer 17 arr orfifez qeT &
FAT AR BT H gHY EF AT
frat & 1 9m9T fear @1 weer & GfEw
AR F o3RET WIAT grar wrfgy
§ ! qarar wrear g i 21 3%
F1 urfider @zz g@ar 21 o ¥
FRIT FfET graT F AT 7q7 F HHT
Fize g gard | i FT wiEzd
I 9T 60 GTHT Fi 3T qgF W
FAT FIT FT AT RIT T2z F IAE
FAT 30 gTEE Er TS vy ofy
AT WK WUT TOF] 40 9ET T
feur ) wAas faosgT @re 30 o
FIT FAT FIIT ATAT F THET 20
g%EE G¥ & & WIT AT 407 §
FTEE T § IT TT 40 IET
AT AT VAT IAF FIT 10
9T Y& gl AT W sifag fea
T WERT FWT I OZT FEFAT OIS
AT T F FO AW 0F FIFHT A
A g FRast wefel & mias
gl 1A T e o § % awe @A
HAT 7 7E afew FpeY o F aegT &
qF AT FT FZT A TG TG & HGH
gt anit &7 Fgar 2 % 78 fageam a1
qEAT 9 8, WAL & 7 FT 00 AT
q9Y wowt a9z § | § AT & FE
=T8aT g fF g9 7g § 91 §Y 9% 94g FT
T | W W9 9 F39 2 % 9% a9z
Ior #T 4T AIW[ 9T & AT HT qAF
TEE F T2 31 WEAF AT aw
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fFa ST a5 & 1 3TH § 29 A WY
FAF qEt T 9w 59 | THET 98 W1
waAq gAT % F 99 & 79 20 wAAS
frv Mz w7 9 1 78 & 787 78 @ E,

D% AIEHT 8T £ 1 g 9% H ¥

FFT F 9gA  ATF AATE |

qIIET 94T & g 9% 3T T
gt &7 s faw fear w0 faw
gart #1 fs far mar 3= =1 &
AT ATEAT E

gugAEms (s wad Teg
faditegr): mowr g s & 5
sraaT aEt & fees # o awa v 35T
FTH! JOIRT &1 T & 1 WEY O
faed %1 aga oier ang @y § 1

ot At Wiga e o @ m
e |

Joawead (st @A feg
famfear): 500w @1 waw i
&1 S muEr gt F7 faear @ 3EET
FTE SUAN g IF E )

St AreAY A1gg A e #
ug formr & .. ..

“The biggest achievement of the
previoug Government was that we

did not import a single grain of food.

The chart shows the importg during
the years 1974. 1975 and 1976 ., . .”

1974 ¥ 4.83 fafems =z, 1975
¥ 7.85 fufems =@ #MT 1976 &
6. 44 fafaga =7 1 ZaaT Waw IO
fea @ a7 % W oS WEas
F4t 1 g §q gfenor W g9
F fraET £) 39 2 1| 99 TAHT HEIAITAT
e e gear  fAear 9r, S9
IAFT St IEAE N gy fedt
ff S aFFq TEid gRAT J  HET
JMT FT WIS gH A1 39 AT § @90

-
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& faar &1 T T A AT S

iR 9 T FAT § Fr 7@ AT Ay
9T I qIE § HH FEAT 75 5
T TEY HIE aga d9f qfAT g, S ;Y
fergram & ¥ &Y g wi o wiR gay

o & g frey wEer oAy §

FET AT aE g PR T AW H 7
73, MY JaANfG 93 | I@W F
I9d Fgi AT AT AT g Fal
T 1§ TgT a5 UL 7G ¥ 99 |
woEr F gw qw ¥ fad 20 9
7 AR e F, IR F Ffw o
TAR AW | @At fFay AWt F1 QS
3} 2, TW 9 g e 3T

I AT 9 uz & 5 ag S Swe

FAET A4 &, ™A SR fFEm wR
BT qIHY Y a6 I g A8y faar
TAT 1 3/ 9 AR FT aTh &
s fear war 0 7 gwear § O fF
79 AEET & el & fagda 98

CAWE § | UF aF a1 gArE F a9

F AT H 3T a9 § 204 FAUT Fq41
FT a9 W W@ &, «AfT I@d
¥ Faa 15 FIAT WA F Il
¥ o fegrg E1 § mmy @w
T IEEIW I ATZAT E 1 WA &
Ay ® gl 4, wef § o gwee

fag g &, fosar @i a9t § WA &

SRT {4 9@ 5 AT § 12
oqrg 41 g A @ fg T AT
IEY THIT & BIE § TSy 99F H 99

gt F 9 A@G 55 AT 2T qEHT

30 99 75 gsrrr =T F1 afg FX
A

Y gty tag (graror) « sear

i F oS ® qV IAST FY w4AT AT |

Y AT Agw famw : 5qAT wfgw

Y F@rad IT gea § g€ § ) e ¥

mu%rrrzrtrvxmarg“rm i
500 RS—S.
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TE ¥ W9 & ame 41 ot W 2\
Afar |+ [ F S ¥ AT FrEAR
e wr ot fem 1 R & s
waam%ra%ﬁ%ﬁﬁmfmwg’,
AET wAl S FTo@fHT FRAT
7z faafaar = afag sroaor faer
F O H E GAT 1| IW AW H guw
HRE T A= A1 A5 | fggeam & 1100
Iy wifeat gaqy & A% 30 Iaww
TN AHT H I9T & | TN g9 AW
At o S & 1 @Y fraar T
giar , 39 d99 ¥ § u% 9y 9g 3|0
TERA E | W gy feafy

1 qar 97 STTOTT }

At page 18 of Economic Survey Re-
port, 1979-80, a very revealing thing
hag been gaid. I quote (—).

“Railway performance has beem
unsatisfactory for the past few
years. In terms of tonnes originat-
ing of revenue earning traffic, the
railways reached a peak of 212.6
million tonneg in 1976-77 and per-
formance hag been declining since
then. In 1977-78, there was a margi-
nal decline to 210.8 million tonnes
followed by a sharp decline to
199.6 million tonneg in 1978-79, The
performance during 1979-80 shows
a further decline of 3.3 per cent
compared with the previous vear.

. The additional demands plac-
ed on road transportation led fo
an accentuation of the shortage of
diesel during the year. Given the
high ang rising price of petroleum
products, this represented am
avoidable additional cost to the
economy.”

The most important thing that I want
to put before you, Sir, is the propor-
tion of the passenger trains kilometre
to the tota] train kilometre which
rose from 51.5 per cent in 1975-76 te
542 per cent in 1978-79, It iz esti-
mated that running a sin-
gle superfast  train pre-empts -
the line capacijty of three goods trains.
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faq & fau e fegs fag =09
¥ gue wiee 3 w9 R § 7

Ieawteas st @ fag
fasitfaat) : oy SwTE a@E F qFAY
¥ qifay | g9 SGAFAE 1 qOFT
gt & fau ot g9y fraifa o1 sad
qIT SYIRT q1T AF § |

=t wreeht wga famw o s,

T AT a9 & & grataa g
JX Fgr FT waew ag 2 fF W
grefaat 1 sz FT ATOH F g
qHT g9 Hrez arieat o0 AT g
qrer A WX AT o A1 F o mrfeay
# gfg = #7 axd s A faar
AT I ) ZET A9 & W A Ffaw
FATIRT I @Wr g | gue wree  mfeqi
F1 gIE & A F AEOAT FOHIX
qre A # fEaA wET T, gaewy
aTw e adi fear ST w@gr £ wdwe
g9z & FAIL ’]W W 30 FrEEy WY
garenifa & s gfg geh,  SwE
TS AT GRIT, THRT JH o H A%
zgamr gl fwar war & 0 & SrAer
qEATE [F AW 30 BEd T
ehifa # gfg 1 T FOdw
frar € 7 wed B v g fes gty
&Y wfey T 97 @Y & 1 AW Ay
fy seqred w¢ foan s, /feT g
F S¥ AT T ATFT  FedT AT
7€ qt Fr gem 7 fgegemA §
g TR MfyE qFe § iz AR §
sTo¥ FEAT T8l § 5 3 Wy daww
F AR, AR FU D IRF T AT9F
fy g0 fruifa wifss 1 ag g
HEET & | A AIEIT LI T FHAT
TPy A, e W g e
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AT IR GOFT § SF AN
HIT IS g9 &1, TERI TGAA Y
aifow oy | 39 39 wIFAT ¥
faeger arw & f Fraie &Y
YT BT TGl &, S ATRIHAT F1 QAT
aY &1 & A FgAr wgaArg fF
gy AT feanfaar #1 faaar «@
Hrst § 37 q¢ fogar Ex W Fer
AfTy, 9% QAT 9¢ 1R FI 94
AT, FIT Y 99 I9 9T, 20 TIGT
Toq AT T W T AT FEET
TR F@T 8, qVHF FHis AT
gt gnir 1 5w a0F § fergeaw F
wregrey A1 fastfagr & NSF o Fq91
FAGEN MILTATEFT 777 TH  F9gT
g ST SgER Hi SaEr q FEr
Za<r HSl §, 1 AT FEATT T
&, T I FT FIAW FL | HY 1T TRA
78T 8 ) # 9gd §© Fgay Argar g Afa T
Fifs gay F7 g gofay, § vF aF
Fg FL AYAT AT FUNA L AT
IqAATERS WEIRA, TW AFE H ATA-
TgAqHE, T JTed &d § ST ;WA
g9 F{T ST Vg & I® W,
On the development side, according
to the Explanatory Memorandum,

pages 126 and 127 it is Rs. 567%
croreg including aid to States by the

Centre Wwhich comeg to Rs. 2267
crores. Y *THRFE  dd  H
GG U & A 7 B (R -

On the non-development gide, it is
going to be Rs. 5368 crores. Then on
the head ‘General Services’.

LEGCARTERRIECC L 1k S
g a9z ¥ A 7 om0 IT w9 1 48
g1 & g9 W STy § #IF e oot
F o1 AT qga § AW AT & v
qsHfaF et F fowe <@ § 1 g
afam Fa1 g1 £ ag 99 FqAq §

On the head ‘General Services”
which ig not defined, the expenditure
is going to be Rs. 1234 crores.

- |

yd
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THFT qIT §, OF 419 F Fg §
fo St gAY 7 T I A ST AT@HT
AT 9T a8 FTT {74T 4T, T AA
250 F]T §IAT A1 F@mar 1 ot
waas & % 0T T 1234 FE
8T | WX AT JRTAT aMF ar
fergeata #Y QT FT AT AT § SEA
¥ 20 ®IGT ATIHT GIETT KT TIEH
F FT ATGHT F T GF FA AT GU
21 ug Tim ga & fF ¥ we # T
X FEr fawer wgE @ @ R,
TEHT 9q0 G Tar w@r, qatew §
#ATEY TG & IHFT A 97 ) worar € |
AT qdT FAT & aT HIX  F qrAA
AT & 1 AT HT TEAT ¥ & ATA-
‘grefFea, HT-3OTeE dd F o1 wiod
FZT AT giags” F a9 9 g,
I9H 1T 3T 1T T A 6577 W@ WL
Fifow X i 37 79 77 @ fFar
Eicl

#, UF Q1 HIT S o;eE  FAl
wrgarg agag g % gfaw & sow, o
oI THH @0 g fF 916 FOT wqy
gF g | 1977 ¥ 696 FT
TIATAT | 2HEFT AT & 5 220 FOT
whal I sAE F I IR @9
gi < &1 waaa fx 30 wfama iz
gferer sqqeqT 9T W9 §F F G E |
FTTG FT AT RIT g q2g F 0 fFaqan
feadr gz ¥T Srd §, 98 R
AT & 1 39 AT A 98 FEAT § F
TAFT ATIFT G fFT0T HTAT 9397 |
T IW FT 74T TS AGST AT &
% {9 quoaaRl ghFE! &1 SITHT
ar % §, & 5 SamivaEt g
gar wfaadi @ ; HTST 3w § sy1Rr
& SA1sT T g7 Y 9%, faay
fgrgeqra W WeARAWaew WY FY
weafaqi £t @A fFar AT g, s gaHr
TAMHT TA-FHTH R QAT AT A%, 3N
qF F1 AT ATIHT FIATAT GROT | FATX

[3 JULY

1980-81—General 134
Discussion
MY QAT F/ qT AF 8 AR 5AF
q9E FTFAGT FIT €T F TFAT 7R
W Ay AR AW qS G FEA
fe IgR ar a7 77 &, AfwT qw ¥
oI fagar § 715 &% 7@1 & | 98
AWF qT FI A2AT § W AW A WA T
qE g, AT I A 79 FT J&T 09
®1 qg ATF FAI AIE AT FWO N

1980 1

SHRI BIPINPAL DAS (Assam):
Sir, I would say, in a sense, this is a
new type of Budget, not an ideal one.
certainly, but a realistic Budget in
the new direction. It is a skiltul
exercise on the part of the Finance
Minister. There is ng doubt about it.
He has consciously taken certain
risks with courage and optimism. I
do not call thig a socialistic Budget
at all. 1 expected, naturally, that
there would be some real thrust in
the direction of socialism. For
example, land reforms, equality,
parity between the prices of indus-
trial and  agricultural products.
increasing employment potential and
so on. But one single Budget cannot
solve all the problems. The prob-
lems we are facing today are stupen-
dous. The budget can oOnly set a
pattern for the future and give a new
direction to the economy. The Janata
Government had left the economy in
shambles. The task before the
Finance Minister Was indeed her-
culean. Considering all aspects of
the situation, I think, the hon.
Finance Minister hag done a really
good job.

But whatever intrinsic strength and
resilience remaing in the economy,
because of the past achievement of
the Congress regime, can yet Dbe
harnessed to achieve g fester rate of
growth. No new investment will be
needed in the coming years, till 1962-
83, to meet the targets of production
of things like cotton textiles, rubber,
mining machinery, passenger carg and
railway wagons. As for power
plants, BHEL alone can produce al-
most all the generation equipment
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[Shri Bipinpal Das]

needed at the rate of 4,500 MW a
year with a proper scheduling of
orders and installation of balancing
equipment. Fuller uytilisation of the
idle capaciity in critical sectors like
power, coal, transport, steel, cement
ang non-ferroug metals is really the
crux of the whole matter.

Sir, I must say, the sectoral alloca-
tiong for Plan investments are quite
fudicioug and well-balanced. The
thrust im agriculture and irrigation
has been maintained. Adequate pro-
vision has been made for new pro-
jects in steel, fertiliser, petroleum
and petro-chemical industries, But—
this is a big but—the size of the
annual Plan for 1980-81 shoulq per-
haps have been raised a little more.
by at least another Rs. 1,000 crores in
order to neutralise the effects of jn-
flation and to maintain the tempo of
economic  development. Allocations
in and priority treatment given to
agricultural anq irrigation, infra-
structures like power, coal, transport,
steel, cement, aluminium, fertiliser
ang other non-ferrous metals, ma-
chineries, sugar, cotton textiles, oil-
seeds and edible oil, and also to ex-
port promotion. are all in the right
direction. I must particularly con-
gratulate the hon. Finance Minister
for certain innovationg and proposals
like the Export-Import Bank. the
National Rural Employment Prog-
ramme, the Rural Housing-cum-Hut
Construction Scheme, the Handloom
Development Corporation and the
Institute of Handloom Technology to
be establisheq in North-East India.
1 congratulate him also for the
special attention he has paid to the
Scheduleg Castes, the Scheduled
Tribes and other weaker sections.

- Some people have said that the tax
concessions offered by the Finance
Minister will benefit only the tax-
payers, whereas, the vast masseg in
this country are not tax-payer at all.
Most of them are below the poverty
line. It is not a very correct criti-
cism of the Budget. At least, the

R CR
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former Finance Minister of the

Janata Government should not have
said so. They should realise the fact
that these tax concessions would
ultimately reach every consumer. the
poorest aiso, provided we succeed, the
Government succeeds, in controlling
the prices and ultimately lowering
the prices. But I agree; it will not
help in reducing the number of those
who are below the poverty line. I
am not discussing the tax
proposalg because they are to
be discusseq when the
Finance Bill comes before
the House. But gne thing I must
say that the corporate sector and the
private sector have been given a
liberal treatment, perhaps in the
hope of augmenting production and
growth. It is a challenge to ihat
gsector. The lenient treatment given
to that sector must be acknowledgad
and they must prove worthy of the
expectation of the Finance Minister.
But I have my doubts about it.

5 p.Mm,

With considerable effort and skill,
the Finance Minister has kept the
deficit at Rs. 1417 crores. I think our
economy Wwill be able to stand this
much of deficits financing. This is my
hope, but the question is, will the
Finance Minister succeed in main-
taining the deficit at this level? Pas
experiences do not hold out much
hope and faith. Thig is, therefore, a
challenge to the Government ang the
Finance Minister. )

The main and the burning prob-
lemg are before us. They are the
demon of inflation and the high price
level in the country. These are the
main problems. I cal] this Budget ‘o
be the realistic Budget, because this
Budget is trying to tackle thig prob-
lem. But the basic test of the Budget
will be how far it succeeds in figh$-
ing inflation ang in bringing down the
prices at least of the articles of mamss
consumption to a reasonable level. I
do not mind if the well-to-do pay
more for the luxury items., Let them
pay. It will help in restoring ba-
PR NI I H . . i
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lance to the economy ag a whole.
But mass consumption goodg must be
made available at reasonable prices
within the reach of the common wman
The Finance Minister has made some
efforts in this direction within the
limits of the budgetary exercise, But
he must also streamling the adminis-
trative machinery {o sece that his
proposalg yield desired results. There
are some limits of budgetary exer-
cise. Beyond that we cannot go and
for that we will have to go to the
Planning Commission. But you must
produce some results by streamlining
the administrataive machinery,

Incentives have been offereq for
savings to all levels of the society.
But the result will be tested oniy by
the extent the Finance Minister suc-
ceeds in the matter of resource
mobilisation. That will be your test.

Another matter Which callg for
more attention and effective g¢tion is
_in the field of foreign debt. As on
March 31, 1980, it stands at Rs.
12,178.42 crores. It is quite high for a
country having a budget of around
20,000 crores or so.

I will now concentrate on inflation.
Inflationary  pressures are indeed
severe and the prospects are not at
all bright. A cloge look ig called for
at the monetary and credit policies of
the Government. But even corrected
policies will not succeed in fighting
inflation if the deficit is not kept
under control. Monetary and credit
policies become ineffective if Gov-
ernment expenditure goes on mount-
ing in the absence of adequate growth
of revenues,

The rise in non-developmental ex-
penditure which leads to inflation is
alarming. It was Rs. 7359 croreg in
1975-76, Rs. 8062 crores in 1976-77,
Rs. 8531 rrores in 1977-78, Rs. 9952
crores in 1978-79 and then it went up
to Rs. 10412 croreg in 1979-80.
This is a very serious matter, but
suc~essive Governments have faileq to
tighten the belt. It is mounting every
year without corresponding contribu-
tion to the growth of the economy.
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It must be brought under controi if
inflationr jg to be fought.

138

Failure of the public sector in re-
cent years, particulariy after the
Janata came to power, to generate
any surplus, rather inclrring losses
all around, ig another serioug factor
affecting our economy today. This is
mainly because of bad management
or mis-management of the public
sector undertakings. I make a sug-
gesiion for the consideration of the
Finance Minister. Each public sector
undertaking should be so well
managed that it produceg surpluses
and profitg and a portion of that prc
fit should be earmarked to a func
calied “Working Capital Fund’ anu
these undertakings must be given tax

incentives or coucessions for that
purpose so that the public sector
industriey can s$tand on their own
feet. = o : -

Anofher disturbing factor ig that

the State revenues are showing a
decling trend. These is an  unres-
tricted expansion of money supply—
one of the main causes of inflation.
This ig a very dangerous trend.
There hag been g pervasive cost-push
effect, -effecting the entire economy.
The hike in the prices of imported
petroleum producty is g serious
factor. This cannot be helped. This
can be fought only by increasing our

own production and restricting con-
sumption. |
To control inflation, I may suggest

some very minimal measures—like
regulation of prices of key items and
their distribution through the public
distribution gystem, aggregate de-
mand management, keep the growth
of money incomes within limits deter-
mined by real productivity growth,
strict control of money supnlv, keep-
ing deficit within viable and tolerable
limits, to control and cut down un-~
productive expenditure, to ban the
import of luxury itemg and contrel
the production of luxury goods
within the country, and above all, to
augment production, particularly in
the field of mass-consumption goods.
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Subsidieg have also‘ played a
havoc. They have played a very
kharmtul role in the economy. It has
led to an abnormal rise in Govern-
ment expenditure, From Rs. 470
crores, the subsidies on various
counts went up to Rs. 947 crores in
1976-77, Rs. 1,287 crores in 1977-78
and Rs. 1831 crores in 1979-80. This,

in my opinion, is a very unhealthy
trend.
The growth of foreign exchange

reserveés was halteq dquring the last
three years and declined by Rs. 56
eroreg in 1979-80. According to the
Economic Survey which has been
circulated, this declining trend will
eontinue. Already there is a decline
of Rs. 273 crores in the first two
months of 1980-81. This is a negative
and discouraging trend which must
be arrested. According to the
Governor of the Reserve Bank
himself, the trade gap will widen
from Rs. 2236 crores in 1979-80 to
Rs. 3500 crores or even more in
1980-81. This has to be reversed, if
mot, at least narroweq down, if the
economy is to be restored to the pre-
Janata health.

The GNP declined by 3 per cent in
1979-80. You have now fixed the
growth rate at 5 per cent in 1980-81.
Therefore, the actual growth will be
only by 2 per cent. It has already
eome down by 3 per cent. You are
raising it to 5 per cent. So you will
raige it only by 2 per cent which is
not a very encouraging prospect at
all.

The growtﬁ rate of private sector
is  slackening. Leading industrial
enterpriseg are charcteriseq by high-
cost, high-profit and low-output. This
is what s happening in the couniry
today. The shortages are due to gross
under-utilisation of capacity. This
under-utilisation ig sometimeg delibe-
rate in order to raise the prices of
industrial goodg and they make more
profits out of it. Even the yield
from the corporate tax during 1979-
30 iy likely to be lower by Rs. 150
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crores, unlike normal yields. Why is

it so? The revenue from the corpo-
rate tax this year is estimateq at
Rs. 1515 crores which is lower tham
the original estimates of 1979-86.
Again, I would ask why it should be
so? The expected fall in the yield from
Excise duty of last year is Rs. 175
crores. This is partly due to the con-
cessions to coal and fertilizers and
mainly due to decline in output of
textiles, steel, cement etc. This has
to be taken note of for future gui-
dance.

Sir, the gap of nearly Rs. 2,000
crores between the Budgetary pro-
vision for the State-owned underta-
kingd and the Plan outlay for them
is proposed to be financed from in-
ternal resources, I think it is a good
idea and not a bad one, but you have
to take care. What may happen is
that it may lead to further iricrease in
the prices of steel, coal, power, non-
ferrous metals and air services. There-
fore I suggest that preventive mea-
sures should be taken right from now,
What you have proposed is correct—
I do not say that it is not correct—
but these are the dangers that may
come up and you should take mea-
sures right from now. Wb

Despite the Excise duty concessions
in respect of nearly seventy articles
of common consumption it is unlikely
that soap, sewing machines, control-
led cloth, cycles ete. will be signifi-
cantly cheaper, because the increasing
costg of labour, transport fuel and
essential raw materials will more than

offset the benefits given at the ex-
pense of the Exchequer. ‘
|

For all these reasons the current

inflation—one may call it stagflation—
may turn into recession by the end of
the year. Therefore, I warn the
Finance Minister against these trends
so that he may initiate corrective
measures right from now.

Then I come to one very important
theing to which I amafraid the Finance

i

b
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Minister did not pay much  atten-
tion or any attention at all, and that is
about the regional imbalance. I would
like to draw attention to this extre-
mely serious aspect of our economic
situation, particularly from  the
point of view of development. Unfor-
tunately, the Budget has not paid any
attention to this. This problem of
regional imbalance in economic deve-
lopment of our country is causing
social tensions in several parts of
the country and social tensions lead
to political tensions. The regional
disparities have been widening every

ear. They have become wider and
wider every year. When this prob-
lem leads to social tensions and poli-
tical tensions, one has to take =a
serious note of that.

Sir, I do not mind if some regions
prosper and go ahead. If Haryana
and Punjab advance or if Maharash-
tra advances or Tamil Nadu goes for-
ward, we are glad. We are glad
that they have made progress. But
why should the Government policies
be such that certain regions are
deliberately allowed to make progress
at the cost of some other regions? I
make this charge against the Gov-
ernment-—-not against this Govern-
ment but all the Governments in the

last thirty years. Why should the
Government policies be such that
certain regions are delibe-
rately alowed to make  pro-
gress at the cost of other regions
and why don’t you try and make

efforts to take the other regions also

forward? Why should you Ileave
them far behind? I have no grudge
aganist the prosperous States. but

why should the other States be also
not made prosperous? Why should
the Government policies stand in the
way?

Sir, I need not refer to such areas
as your State, Madhya Pradesh, then
Rajasthan, Orissa, Eastern U.P. or
Bihar. Bihar is one of the richest
Stateg in natural resources but one of
the poorest so far as development is
concerned. And why? Can you ans-
wer that? Can the Government at
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any time answer why Bihar should
be one of the poorest States? Cal-

cutta used to be the industrial and
commercial capital of India only four
decades ago. But now where is
Calcutta?  Why has it  happened?
Will anybody answer these questions?
I have no time. Therefore, I do not
want to go into details. Please take
note of these things. These are the
things which create tensions in differ-
ent areas, which lead to political
problems for the country,

I would refer particularly to my
region, the north-eastern region, Sir,
I hope you will give me a little time.
The north-eastern region is in  tur-
moil now. What is this turmoil for?
What is the basic cause of this tur-
moil in Mizoram, Manipur, Naga-
land, Assam, Meghalaya and Aruna-
chal Pradesh? Let us examine some
facts. Sir, this region has coal re-
serves. The estimated reserves of
coal in the North-Eastern region are
2,000 to 3,500 million tonnes. But the
workable reserves are 808 million
tonnes. What are you doing? What
are you doing to develop the coal
mines in the North-Eastern region?.
Cherapunji and Margherita were
established by the British. After
that, nothing has been done by the
Government of the independent
India.

Let us now come to oil because it
is most sensitive indeed,

SHRI KALYAN ROY; What we
did was that we had a nice explosion
at Margherita, and some people were
killed.

SHRI BIPINPAIL: DAS: My time is
limited, Mr. Kalyan Roy. Let us
come to oil and gas. Please take
note, The Digboi oilfield was  dis-
covered by the British in 1880. They
set up a small refinry in 1901, The
British were not interested in ex-
panding the refining capacity further
because of their own colonial inter-
ests. The first oil field discovered
after Independence was in Naharka-
tiya in 1952 and for ten long years
these oil fields were not allowed to
be exploited. More oil fields were dis-
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rovered after the Naharkatiya  oil-
fields. Then long years passed, and
these oilfields were not exploited..
Why? Why? And during this period
of ten years when Assam oil was
not exploited, the Governmeni of
India invited multinationals to set
up two refineries in Bombay and
some more in the South at a  huge
expenditure, The Assam crude was
not allowe to be utilised. We in-
vited the multinationals to set up re-
fineries and used imported crude at
a huge cost. Is it a correct policy?
Shall we not be aggrieved for this?
Will the people of Assam be not ag-
grieved for this?

Sir, to establish the first refinery
in Assam, Assam had to launch a
struggle, Without a struggle that
areas gets nothing. The natural pro-
duct, oil, was there. For establishing
the first refinery there wag a long
strugle, similar to the one going on
today. After ten years in 1962
Assam was granted a refinery. What
refinery it was? A toy refinery of
0.75 milion tonnes. The bulk of the
crude was exported, taken away to
Earauni, and Barauni had a  huge
refinery of 3 million tonnes which is
going to be expanded to 4 million ton-
nes. Why this attitude towards the
North-Eastern region? This has to be
answered categorically. After an-
other long struggle when more and
more oil was discovered we had an-
other refinery at Bongaigaon, and
this also has a capacity of only 1
rillion tonnes. Sir, we produce about 5
million tonnes of crude in Aassm.

Out of that a little over 2 million
tonnes are used in  Assam today.
. People are demanding refineries,

They have to struggle. No more re-
fineries are coming up, The existing
rapacities are also not expanded.

Another sad  aspect is that our
crude which goes to Barauni is sold
at Barauni. Therefore, the sales-tax
goes to Bihar. Assam is deprived of it.
Bihar naturally gets the sales-tax out
of the refined products of Barauni.
That is natural. But then the sales-
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tax which we should have got, be--

the crude imported fromu.
Assam, is not given to Assam, 6 It
goes to Bihar. Sir is it not unjusti-
fied on the part of the Government?
Can anybody justify it. ' ;

cause of

Take the case of roYalty. The
British paid Rs. 10 per metric tonne.

After Independence it was cut down .
We had to. fight here day

to Rs, 7.50.
after day to raise it to Rs 10, then to
Rs 15 and then ultimately to Rs.42.
How much has the price of crude
gone up in the world market? Con-
sidering the rise in the price of crude
in the world market today, the de-
mand of the people of Assam is that
the royalty should be at least Rs. 300
per metric tonne, This demand is
not from the popular Government only.
Even now when there is President’s
rule, the present
there has made this demand that the
royalty must be at least Rs. 315 per
tonne. But this is not granted. We
are still at Rs 42. It may be said,
therefore, from all these facts that
the foreign exchange earned by Assam

tea and jute has been used to finance

erude imports for Bombay and other

refineries. This is my objection. This

is my point.

THE VICE-CHAIRMAN (SHRI
SAWAISINGH SISODIA): You have
to be brief.

SHRI BIPINPAL DAS: I have my
party’s time, I am told by my Whip.
Let me complete this problem and ¥
will finish, '

So this iz my point. We are the
highest foreign exchange earners from
teg and jute. We have also produced
crude, But the foreign exchange
earned by Assam tea and Assam jute
has been used to finance crude im-
ports for Bombay and other refine-
ries, Is it justified? Can you justify
it? Will the people not .shm;jt

against it? - v o

Now, let us come to the case of
Gujarat. I congratulate my Gujarat
frineds for their success in achiving
results very quickly as compared to

administration .

N



145 Budget (General)
Asszam, In Gujarat o1l was struck
in Ankhleshwar in 1960. By 1963
the blueprint and money were ready.
By 1865 the first refinery with a
capacity of one million tonnes went
on stream. By 1966, its capacity was
imcreaseqg to two million tonnes. And
hy 1967 the capacity was increased to
three million tonnes. Within seven
years, thig is the progress they have
made—; 3-million tonnes refinery.
In Assam oil wag discovered in 1952
and even today we cannot refine more
than two million tonnes. Sir, these
are the glaring facts of regional dis-
parity, and the Government must
take serious note of them.

Take the wcase of natural gas. Most
of the gas produced in Assam oil-
fields is going waste. Except for
some quantity utilised in Namrup,
most of it is going waste when we
are clamouring for power and fertili-
ser,  The consumption of electricity
per head in the N.E. region is the
lowest in the country, whereas the
hydel power potential according to
experts, of the North-eastern region is
12,000 MW, which will be youghly 25
per cent of the entire hydel potential
of the entire country.

On tea, in which we are No. 1 or
No. 2 foreign exchange earner—we
have to pay the highest duties. We
produce 60 per cent of Indian tea.
We earn foreign exchange. Why are
we made to pay the highest duties
on it? I do not understand. And
after West Bengal Assam is the
largest producer of jute. There is

on making profits. And regarding
are looted and the mill-owners go
on making profits. And = regarding

forest wealth,-anybody who has gone
to Assam would have seen how much
foregt wealth we have got. But what
have we done? Three paper mills
were ganction long ago by the Con-
gress Government in 1975 or 1976, one
in Nagaland and two in Assam.. No
progress up till now. Same about
Atimber plywood bamboe and other
things. Everything goes out and
1no local industry has been developed
out of the forest products of the local-
ity, Take horticulture. We produce
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India’s best oranges and pine-apples.
I am proud of it. The North-eastern
region produces the best oranges and
pine-apples in India. But where is
the market? There is lack of market,
there ig lack of transport and there is

lack of incentive. The growers are
not making any progress.
Take handlooms. Sir, everybody

knows that the North-eastern region
produceg a variety of wonderful hand.
loom products. But there ig no pro-
gress because there is no market, ne
incentive, no proper price, no trans-.
port. Because of all these problems,.
our handlooms are just languishing
and not making any progress, although
Manipur, Nagaland, Mizoram and
Assam, all of them combined, produce
a variety of wonderful handloom pro-
ducts. :

Regarding transport, I do not want .
to go to the railways. I am not dis-
cussing the railways at all. Only one
point I will make about transport.
Sir, after a long struggle by the peo-
ple, the Government sanctioned a
proposal to convert the metre gauge
lineg into broad gauge line between
Bongaigaon and Gauhati. The gis-
tance between the two ig 160 kilo-
metres. Thig was ganctioned during
the Congress regime. To convert a
line of 169 kilometreg from metre
gauge into broad gauge how many
years does one take? Even now the
Minister says that it will be ready
only by the end of 1981. Why so
much time for converting such a short
distance line?

Then, road transport is not develop-
ed. River transport is not developed.
Shri B. K. Nehru, former Governor of
Assam, once came to Delhi and
approached the Railway Ministry for
exvansion of railway lines. They
said: “There js not much economic
development in the area. How can
we agree to have new lines?” Then,
he went to the Planning Commission
to ask for economic development, The
Planning Commission said: “There are
no adeguate transvort facilities in the
area. How can there be economic
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development?”’. This ig the classic
story of egg and hen, which came

first. Unless -you develop infrastruc-
tures in a region, that area can never
grow. It must be understood very
clearly that firstly you have to build
infrastructures in a region at the
national cost. Unless the nation takes
"initiative in this regard, industrial,
agricultural and other activities will
not develop and the area cannot pro-

Bress.

I have a few other pointg alsc. Now,
about the Brahmaputra Board. Only
now a Bill has been introduced in the
Lok Sabha. Only now. We have
been shouting for the last 10 years
or 15 years. Now the Bill has been
introduced in the Lok Sabha. Noth-
ing has been done to harness this river
the hydel potential of which may
serve not only Assam, but algo Sikkim,
North Bengal and even Bhutan and
Bangladesh perhaps. Can you believe

that for a river of more than 400
miles of length there is only one
bridge? Only one bridge. We had

been clamouring for a second bridge.
But the Government, which means
bureaucrats, did not agree. They
would not agree. Ultimately, when
our friend Bansilalji wag the Defence

Minister, somehow  fortunately it
struck his mind. He himself went
there, surveyed the area in a heli-

copter and said that there must be
a second bridge. And the second
bridge is now coming up. (Time bell
" rings.) I will say a word about the
pricing policy and then I will stop.

The iron and steel price was equal-
ised in 1956. That means, whatever
price is paid by the people at the

Iocation, at the producing site, ig the.

same price paid at the consuming site.
‘Whatever price is paid in Bihar is the
price paid in Bombay. This is the
equalisation formula, But no such poli-
cy is there in the case of cotton, oil
seeds, etc. In other words, the eastern
region has been made {0 forego by
this pricing policy its major locational
advantage for industries. But no
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other region has been made to forego
such lotational advantages. ;

The Estimates Committee in 1971
discovered that to enable the textile
magnates to export their produects,
the subsidies from Government in
varioug forms amounted in some cases
to more than 90 per cent of the FOB
value. That was the kind of conces-
sion given to cotton and textiles, But
no such subsidy wag given to our jute
goods. Only heavy export duties
have been levied. The proceeds of
the export duty on tea and jute are
indirectly and very cleverly utilised
to subsidise cotton textile industries
in the west. This is the net result of
it. One may not agree, but this ig the

net result.

Where is the foreign exchange earn-
ed by our tea and jute gone? I want
an answer from the Minister. Where
is the foreign exchange that we earn
on our tea and jute gone% Where has
it gone?. Should not a certain per-
centage of it be used for the develop-
ment of the area? Why don’'t you
allocate a certain percentage for the
development of that region, of that
area? And, Sir, you have the finan-
cial institutions which have their
headquarters, where? In Bombay,
except one in Calcutta. Why? Why
should all the financial institutions
except one have their headquarters in
Bombay? Why don’t you distribute
them in Calcutta, Delhi, Madras and

other places? There are  some
developmenta) ageneics whose
headquarters can also be

located in the North-Eastern
region. What developmental agencies
are there for our area? What deve-
lopment agencies are there whose
headquarters are there in our area?
All the financial institutions, most of
them excepting one, are in Bombay.
These are the injustices which you are
committing against the North-Eastern
Region and, therefore, there is 50 much
of grumbling, so much murmur, so
much nf frouble and turmoil.

I conclude by saying this: Unless
the Government takeg a serioug note

!

i
i
|
i
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of the problem of regional disparities
and imbalance, unless they take con-
crete steps and concerted action, un-
less they reshape their policies, adopt
new policies, consciously and deli-
berately, to remove the
there will be more and more trouble
in this country. And, what is more,
Sir, even the unity and integrity of
the country might be threatened. I
know you cannot remove the regional
imbalances in one day. But why
don’t you start? You have not start-
ed yet. You must start by formulat-
ing conscious and deliberate policies.
You must start by having conscious
and deliberate policies, pricing policy,
industrial licensing policy, credit
policy, all kinds of policies, and you
have to start deliberately and con-
sciously to have a new set of politics
so that, if not in one year or two
years, at least in ten years, the region-
al imbalance between one region and
the other in the country may be nar-
rowed down. Otherwise, Sir, what is

happening in the North-Easy region
may happen elsewhere also. 1 have
heard of posters appearing even in

your State, Sir, and I have hearg of
posters appearing in Andhra Pradesh
and I have heard of posters appearing
elsewhere also. Let ug maintain the
unity and integrity of this country.
If you want to maintain the unity and
integrity of the country, you must
treat al] the regions equally and your
policies must be such as would treat
all the regions equally so that, in
course of time, ag soon as possible, as
far ag possible, as quickly as possible,
regional imbalances, imbalanceg bet-
ween one region and another, may be
narrowed down, if not removed alto-
gether. I am not an idealist, Sir, So
I dg not think that it can be removed
altogether, and it is not possible. But

- let us narrow jt down slowly and step

by step. And let everybody feel that
he is an Indian and that the Govern-
ment of India cares for him, whether
he lives in Nagaland or Meghalaya or
in Kashmir or in Kerala. Let every-
body feel like that. But how can he
teel? He will feel only by the impact
of your policies. He will feel so only
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when thereg i< the impact of your
policies, your developmental policies.
Then only they will feel, “Yes. We
belong to one nation.” If in some
States there is a surplus, that surplus
should go for the development of
the backward areas. Only then the
unity and integrity of this country
would be sirengthened and we will
become a stronger nation. Thank you
very much, Sir.

THE VICE-CHAIRMAN (SHR1
SAWAISINGH SISODIA): Mr. Adi-
seshiah; not here. Prof. Rasheedud-
din Khan, not here. Yes, Mr. Warjri.

SHRI ALEXANDER WARJRI
(Meghalaya): Mr. Vice-Chairman, Sir,
1 feel that like Mr. Bipinpal Das who
spoke just now, I should concentrate
my attention on the problems of the
North-Eastern Region. But, Sir, first
of all, I would like to give my opinion
regarding thus Budget. My opinion
will not be an opinion of the learned
pundits who discuss the merits and
demerits of the Budget. But my
opinion will be an opinion expressed
by the common people, by the masses,
people who matter very much in the
election to the Lok Sabha. Really,
Sir, I fail tv understand how my
friends on the treasury benches and
a few others also call this Budget a
balanced Budget, a Budget of the
people, and 0 on. Many people have
forgotten one aspect, and there is the
common peuple aspect. The masg of
the people who overwhelmingly voted
Congress(I) to power dig not do so
without proper consideration. Their
consideration is just 5 simple con-
sideration, simple as they are them-
selves. Before coming to the poll,
before coming to the polling booth,
they simp'y compared Governments of
the past and Government that obtain-
ed during the election. They com-
pared Governments hefore the Janata
regime and the Governments of Shri
Morarji Desai and Shri Charan Singh.
They compared the prices of the neces-
sities of life, of the articles that they
buy from time to time, of foodstuffe
and of essentizl commodities. With
this simple reasoning they voted
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Congress (I} to power, hoping that
prices will come down. This is their
expectation even now. This jg their
hope. They are not interested to
know akout the foreign policy, nor
about the principles of parties. They
voted Mrs. Indira Gandhi and her fol-
lowers to power with the expectation
that the pre-Janata price level will
come back. The Congress(I) Govern-
ment shkould not disappoint people
who has votegd Mrs. Gandhi back to
power. The people expect the spiral-
ling prices to come down—priceg of
sugar, cloth, pulses, and so on.

When 1 Iook through t¢his Budget,
I find that it belies the hopes of the
people. It seems that there is no
reliet for the middle-class people.
The exemption limit of income-tax
was raised, i{ is no relief; it is really
a myth, Already the middle class and
the poor people are feeling the burnt of*
indirect taxation. It is not the shop-
keeper who pays that indirect tax;
it ig the customer who pays. The
Budget ag I gee it, ig a mere jugglerv
to fool the common man. The Budget
thug does not rob Peter to give to Paul
as Mr, Piloo Mody said, but it robs

both to give—to whom? I do not
know.

I regret to mnote that in . the
Budget speech of the Finance

Minister little is mentioned about
North-East—only a few lines on
page 5, page 8 ang page 11
—and even there it simply mentions
about the loss of fuel, of the logg of
petroleum products, which affect the
whole country. In gpite of the Prime
Minister’s utterances every now and
then that the North-eastern States
deserve more attention and care, the
Budget, T may say, is almost complete-
ly gilent about North East, in spite of
the fact that many things have hap-
vened in the North.Eastern region
during the 1ast one year. In thig con-
nection, I may mention the increased
amount for the white elephant called
the North-Eastern Council. May I
ask what this North-Eagtern Council

I
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has achieved? What are the concrete
achievements of the North-Eastern
Council? I would like to know from
the hon. Minister whether the tribals
living in the different States in the
North-Eastern region have benefited
from this North-Eastern Council, A3

I know, there are few employees even.

in the office of the

North-Eastern
Council at Shillong. :

I would like to highlight the prob.
lemg of my own State of Meghalaya
in particular and of the North-Eastern
region in general. On the 20th May,
1980, there was a meeting of the Con-
suitative Committee in Madrag
one of the demands that I made was
that the Government ghould take up
the construction of the border roads

along the Meghalaya-Bangladesh ! w-. -

der which is about 400 kilometers, I
am glad that the Minigter-in-charge,
Mr. A. P, Sharma, hag agreeq that the
road from Mankacha to Bholaganj
will goon be completed. It will be
almost half of it. But he regretted
that the Ministry of Defence does net
feel the necessity of taking up the
congtruction of the five missing links
between Bholaganj ang Sonepur which
is about 124 kilometres
Thisz area ig full of limestone and if a
roaq is developed there much of the
cement shortage in the country cam
be met.
the Ministry of Defence does not care
for us. It seemg to care two hoots for
the gefence of the country in the
North-Eastern area. Yet the people
of the North Eastern region are dul-
bed g secessionists. It will be wrong

to gay that we need not be prepared -

for any eventuality just becausz we
are friendly with Bangladesh. If we

want peace, we must be prepared for

war. This part of the border is the
least guarded. Also, it ig difficult for
the B.S.F, {0 enter the area due to
terrain and due {o the absence of road
communication, Infiltration at this
point cannot be checked. Limestone,
stolen
away by the people from Bangladesh
without any check. This road i of
great importance also for our peonle
in the border areas. These people

52

and. -

altogether. .

I am really disappointed that

N ik
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who have silently su:ered since Inde-
‘pendence que to partition are still
suffering and will be suffering if they
are not provided with thigs road by

“which they can market their produce.
Even the traditiona] market.. .

THE VICE-CHAIRMAN (SHRI
SAWAISINGH SISODIA): You have
4o conclude now, Mr. Warjri.

SHR] ALEXANDER WARJRI: Just
a few minutes more, Sir. Even the
wraditional marketg which we have in
the border areas with erstwhile East
Pukistan have been ciosed due to the
unfriendly attitude of the Bangiadesh
Government, Sir, I appeal to the
Prime Minister who ig in charge of
Defence to look into thig and order
immediate construction of these five
missing links. ] would also request
the Minister of Education and Health
that in view of the prevailing situation
in Assam, he should take up the prob-
lemg faced by our young boys and
girls who have just finished their Pre-
university and could not enter into any
colleges in Assam or in Manipur
mezdical or engineering. Sir, the Gov-
ernment of Meghalaya have _ already
appealed to the Central Government
that they should make some arrange-
ments for giving seatg to these stu-
dents so that their studies may not be
hampered. Sir, at the same time, I
woujq also like to appeal to the Cen-
tral Government thai they should con-
sider the question of setting up an
institute of medical gciences in the
North-East at Shillong immediately,
as proposed by the Government of
Meghalaya in g letter to the Central
Government during the month of Feh-
ruary. Thank you, Sir. )

SHRIMATI SUSHILA SHANKAR
ADIVAREKAR (Maharashtra): WMr.
Vice-Chairman, Sir, the Budget is not
just a game of arithmetic nor is it an
art of jugglery ag was described by
Prof, D, P, Chattopadhyaya. But, Sir.
the Budget alwayg reflects the future
policy of the Government. There is
no doubt the economy of the country
ig in ghambleg and it has to be revita-
lised, Shri Venkataraman has made
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a bold and very calcuiated approachin
presenting thig Budget which reflects
the wil] the direction and the ro.e the
Government wantg to piay in pchiev-
ing itg objectives. And ior au that,
we we.come this Budget—that under
the present difficult situation, it has
tried tp smoothen out a number of
vresent difficult problems and issues
and has also tried to emphasise the
youthful socio-economic thrusy of the
Government,

Sir, T know very well that I am not
an economist but I am a layman and
a housewife. So, I do not want to go
into the detai;s of fiscal and monetary
measures which my other competent
colleagues have dealt with. But ag a
layman, I strongly fee] that a better
management of the economy ig neces-
sary. A patch-work apgroach to eco-
nomy always leads to damaging re-
sults. Sir, a few days back, before
the Budget was presented, the former
Vice-Chairman of the Planning Com-
mission. Dr. Lakdawala, gaid that g
Budget would he a good budget if it
has a deficit of about Rs. 1,000 crores,
angd that would Be witnin the safe
limits  Sir, the speculation all over
the country, before the Budget was
presented, was that this time the
Budget will have a minimum deficit
of Rs. 3,000 crores or more, and that
it will come out with a heavy dose of
taxation. But against the expectations
of ail, the Finance Minister hag really
took some significant decisions and has
kept the deficit at about Rs. 1,640
crores for which he really deserves
congratulations. And no doubt he has
done 5 most difficult exercise by tak-
ing up a policy to yield large returns
without much hurting the large popu-
lation,
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Sir, as the Government hHzs no
control over the prices of imported
crude and petroleum products, the
price rise in thege itemg was the only
answey as it was inevitable. And so,
Sir, T am happy to see that the
Finance Minister has exhibited an
awarenesg about the energy crisis
and in that light 1 would like to
see certain aspectg of the Budget.
I might be slightly different in airing
my views but still T would like to
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say that as I view it from the energy
crisis, I would like to bring certain
aspects to your notice. Sir, I do not
see pressure cooker as a luxury item
at all but 1 view it entirely from a
different angle. The reduction of
duty on pressure cookers will indirec-
tly help in the consumption of fuel
and also the drainage of the precious
foreign exchange. So, I feel that in
this context the Government should
actively popularise all energy saving
devices like the Nutan kerosene wick
stove, pressure cookers, efficient coal
burning stoves, etc. While not only
giving duty reduction, because that is
not enough, the Government should
take one more step in this direction,
namely, ‘give help in the manufactur-
ing and marketing of these kinds of
domestic applianceg which save fuel,
Then only it will be able to reduce
-the demand on the electric power and
LPG and above gall on firewood and
charcoal. Sir, when I am suggesting
this, although I am an urban house-
wife, I know and I am fully aware
that we are passing through a very
critical energy crisis, which is very
real and not at all an imaginary one.
It is the non-availability of the inex-
pensive and cheap fuel that has accel-
erated the destruction of forests indis-
criminately. I am sure that no amount
of this fashionable Vanamahotsava
will undo the ravaging and approach-
ing desertification. And, sg I would
like to' emphasise that the Govern-
ment must encourage all energy-sav-
ing devices through incentives, sub-
sidies, public  sector manufacturing,
public distribution system, etc. While,
on the other hand the energy consum-
ing devices should not be encouraged

at all. If possible and necessary, you
can ban them also.

Sir, what we require today is a
change in the life-style and not the
apish immitation of decadent com-
munity of the developed countries.
Here I fing the Finance Minister's
proposal on cycles very encouraging
and as I said it earlier about pressure
cookers to view it from a different

[ RAJYA SABHA ]
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angle, I would like to say the same
about cycles, namely, that it should
be viewed from a different angle and
that it should not be looked down
upon as a poor man’s conveyance
only. Popularisation of cycles will
definitely reduce pressure on public
transport.
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While talking of public transport 1
am reminded of a report which says
that even today bullock carts in India
carry larger amount of goods than the
entire railway system of board gauge
meter gauge and the narrow gauge,
etc. During the last few decades, Sir,
we have expanded road network
suitable for motorised transport. Buf,
Sir, this has helped only urban
exploiterg of trade, intermediaries and
not the rural producers or urban
consumers. So, Sir, I feel that the
Finance Minister will do a Yeoman’s
service in renovating the cycle carts
and bullock carts along with improved

approach roads in rural areas which -

will generate more employment
than building four lane carriageways.
It is, therefore, essential that the
Finance Ministry and the Planning
Commission  should evaluate all
projects and proposals from energy
and employment point of view as it
is the need of the day. I would again
say that westernisation is not moder-
nisation. We  have to see to our
country’s requirements and resources.

Another point that I am happy
about is that the Government saw
reason and abolished licence fee on

. simple and inexpensive radios. Again,

Sir, I would like to say that please
don’t take radio as a luxury item. Let
us see the past history. The much
expected transistor revolution missed
India, the only country in the Third
World, because of the inheritance of
the British Raj, imposing licensing om
communication.  Actually, Sir, there
need not be any control on wireless
receivers. The only thing is to com-
centrate on monitoring and regulation
of wireless transmission sets. Radioe
should be freely gvailable as without
a communication revolution, we will
not be able to motivate the huge

[
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population of various levels of edu-
cation and  aspirations to goals of
Nationa] development and growth.
Steps should be taken that radio
broadcasting covers the entire land
mass of the country,

Sir, I now would like to speak the
ming of women specially. Sir, the
most important and agitating question
is, how to curb the rising prices,
mainly of the essential commodities.
Prices have risen, there is no doubt
about it, and the poorer people pay
invisible taxes through the nose. Rise
In prices has glso reduced the value
of the money, thus reducing the pur-
chasing power. Sir, the  Finance
Minister will have to do something
in this direction on a war footing.
After all, the price policy is mainly
to give relief not only to the poor

“and vulnerable sections of the people

but also to middle-class, working-class
and labour-class people.

Coverage of public distribution
system is limited to urban areas only.
This network has to be expanded and
extended to rural areas also. A chain
of co-operative stores, like super-
bazars, iz very  necessary and it
should be increased in number, May
be, our experience of such stores is
not very encouraging and they might
be making losses or having certain
drawbacks. But all this could he
improved along with their efficiency.
They are very essential ag long as
they serve the common people by
giving them commodities at a reason-
able price, without any adulteration
and of correct weight. Therefore, I
would plead with the Finance Minis-
ter to make all attempts to improve
them, increase them, rather than close
them down; otherwise, it will look
that we want to throw away the baby
along with the bath-water.

The Finance Minister hag announc-
ed certain measureg for tax relief, I
think, Sir, they are mainly to soak
the affluent sections, and by going
this, there is an effort in the direction
of reducing the disparities and also
in curbing inflation,

{3 JULY 1980 ]

1980-81—General 158
Discussion

The Finance Minister has main-
tained a balance of creating climate
for industries and simultaneously not
ignoring the weaker sections from
it benefits. There is no doubt that
the Budget has a bias in favour of
investment. And I hope the industria-
lists will favourably respond to these
measures and will not resort to capi-
tal strike like the labour strike,

Sir I would like to say one word
more about the financial institutions
which have provided nearly Rs, 5,000
croreg to private corporate sector at
an extremely low rate of interest.
Also there are some public under-
takings like the STC etc., which pro-
vide raw materials to these private
big houses at cost price, without
having any say or any control over
the fixation of the final price. Can
this not be rectified? I would like 0
ask the Finance Minister, T would
also like the Finance Minister to give
a searching look into this issue and
do the rectification as soon as possi-
ble.

Sir, yesterday, the Finance Minister
has already announced in the Lok
Sabha his intention to plan to im-
prove the functioning of public sector
undertakings. Sir, earlier, there was
an appointment of Rajadhyaksha of
Levers as high-powered task force to
go into public undertakings., What
happened is so well-known that I
need not go into the details of it.
A word is enough to say what was
happening and what has happened
and what was the motivation that
these high-salaried executives of pri-
vale ‘sector agreed to join public sec-
tor with lower remuneration and
lesser perks, Sir, the Finance Minis-
ter should have a second look into
this sort of activities which are going
on, which bring down the name of

the public undertakings.
6. p.m. Sir, T say, the appointment of

just a high level assessee
will not help much. To an extent, the
Government has been able to reverse
the anti-socialist policies. For this,
the public sector has to be reassigned
the task of taking up the confidence
of the people and to play the role to
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-win the commanding heights of the
economy, Unless and until this is
done, unless the public sector comes
into the picture, the economy cannot
be improved. Before 1 conclude, I
would like to say again, I would like
to make a womanly appeal, to the
Finance Minister, that only when the
public undertakings start producing
masg consumption goodg and other
essential commodities, we will be able
to have some control over price and
supply. By this, we will also be able
to keep under check and under con-
trol the manipulations of the private
enterprise. On the whole, I think, the
Finance Minister has done a very
good job in bringing forward this
Budget and raising the hopes ang as-
_pirations of the people.

i

MESSAGE FROM THE LOK SABHA

The Appropriation Railways (No. 3)
Bill, 1980

" SECRETARY GENERAL: Sir, I
have to report to the Hctse the
following message received from the
Lok Sabha, signed by the Secretary
of the Lok Sabha:—

“In accordance with the provi-
sions of rule 96 of the Rules of
Procedure and Conduct of Business
in Lok Sabha, I am directed to en-
close herewith the Appropriation
Railways (No. 3) Bill, 1980, as
passed by Lok Sabha, at its sitting
bhald op the 3rd July, 1980.

The Speaker has certified that
this Bill js a Money Bill within the
meaning of article 110 of the Con-
stitution of India.”

Sir, T lay the Bill on the Table.

[ RAJYA SABHA]
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CLARIFICATIONS IN RELATION TO
STATEMENT BY MINISTER RE-
GARDING NEWSPRINT ALLOCA-
TION POLICY, 1980-81

sftorTie ST AT (SHINRW ) ¢
oY WgRE § BOq wEess N W
gifeen<r & ga avEw tw@r g | wa ?
forgt & fo 218 &7 AT W13 F M
FIIR ERIT SHE Feq<HT 47 {47 NI,
“gu ¥ g ol F gew F S Tngl
g3 g®T Trr F faH ¥ 4w F A
FuaT 8 @1 fang fem § feawr
G g 1T Mg qINTY MEHT
F1 g faen {% o9 FWT 5A T Q@
g afeT g g@ AT | W9 STAQ
g fe M Al o amWA ¢ SR
ey T § AR aWT T&TF FT [
grar & ®ifw, daT W98 aaqeq § F@r
2, 3§ 9T 355 WS £ | 413 @lgd "
fgar @ € | T AFE 9@ AT -
uggatdY FTrS 9T faw-£T ¥ amat
3T F5 & st A @ few waew
T S G F qORG § siw Ay
ST e 1" gwaran § wwar g & dew
Fg aw 473 | afra 388 78 ag aF
i AgY g1 1% q amT EeTa § qow 30
@ g A 3 g o
s f&gy snal S 9T 1 gEe wige
HIF FT § | ATV T FHT 122 4®
1979-80 & foU T@T& | 38%T wawa
g fy 1 v0% 2 @1 ST Y WG 590
affm =1 & AF | oF € " e =i
T oY swt &\ a1 B 3y quHT |1t
g fx 1 gge wfew =9 dF7 faaa
g < § a%aw § ars ¥ 9T agi
fx aLFIT ¥ TS F {ag & a7 qw
FFASTH AgY HY, ;T Aoy & foo o

LAl § | qY 78 WA &/ gy wigw 0

A T FFqeq H AqT F avEeE §

FO TEI 487 AT § | {97 &7 q4TH qEQAT
JEar g, e st A Y1 swar I
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